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very spectfically 1s that 1t 1s not the 1dea
of the Government that films produced 1in
certain countries should not be imported
into this country, nor 1s it the idea of the
Government to limit the import of films
to certain other countries I agree with hun
that prefcrence should be given to such
films which have an outstinding cultural
merit and which are aesthetically good With
these words 1 commend the 3t

MR DEPUIY CHAIRMAN The ques-
uon 15

*That the Bill further to umend the
Cinematogtaph Act, {9+2, be taken into
consideration ’

The motion was adopted

MR DEPUTY CHAIRMAN  We shall
now tahe up he clause by clause conside-
ratton of the Bill  There are no amend
ments

Clanses ? to S weie added to the Bill

Clous U tle¢ Tnacting Formula and the
Title were cdded 5 the Bill

SHR! DHARAM BIR SINHA
move

Sir, 1

Thit the Bill be passed”

The question v us put and the

wes adopted

mnot on

TipM

MOTION RE DROUGHT SITUATICON
IN THL COUNTRY

SHRI A G KUI KARNI (Maharashtra)
Mr Dejuty Chauman Sir 1 move

“That the statement on drought situa-
tion 1n the country, laid on the Table of
the Ruya Sabha on November 14 1972,
be tahen mto considerition ’

Sir, the statement has highlighted the very
grave situation in the country, the scverty
of the drought and the scarcity The state
ment has expluned the various measures

(27 NOV. 1972 ]

 the country 154

that the Government of India propose to
take Mostly, the statement confines itself
to the short-term nrcasures that the Govern-
ment intend to take to meet the situation
I feel that the meisures enunci.ted 1n the
statement are short-term measures But
actually the whole position requires both
types of measures and opportunity has to

be taken to initiate greater, long term
measures because t requires a long-range
solution  States like Rajasthan, Saurashtra,

Mysore and Maharashtra are affected very
severely along with some parts of UP and
Bihar, some parts of Haryana and mainly
also of Rajasthan

Su, 1f you tury the newspapers, every
day you will find news about drought In
Gulbirga there were riots about {ood,
about the mnadequicy of rehief We also
read 1 the newspapers every day the
severity of the drought m Maharashtra,
about shor.ge ol water, with peoplc and
ciittle aftected 1t s highlighted 1n very
grave terms So 1s the case in Rujasthan
and all other  drought affected  States
Roughly 20 crores of the population are
affected, which 15 unprecedented 1n the
history of this country such a large scale
scarcity has taken place  This is a challenge
thrown at us by uch a severe drought and
scircity and the Government will have to
tahe various mcasures which will miugate
the suflerings ol the people

For he benchit of the House, [ would
say about the condition in the Stite 1
come from, that 1> Maharashtra Herc 15 a
newspaper cutting dated 22-11-72 which
states that the lagy workers who are work
ing on scarcity tclief, with babies 1n therr
hands, are 1unning after trucks to get <tones
so that they can get stones to break, which
can give them some more, extra, emolu-
ments Here 1s another report which says
that 1n a part of Maharashtra a farmer has
sold his cow for 12 plantans He was
very hungry and could not feed himself
He had a cow at his residence He sold
it to a man who purchased 1t by piving
12 plantains S, shortage of water and
fodder has gone to such an extent Here
1s another picture from the Sholapur-Satara
area showing how the cattle are left on the
roads and on the outskirts of cittes and
villages and towns because there 1s nobody
to own them ind feed So, they avoid
to say that thev belong to them
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB SHINDE) Ahmednagar

SHRI A G KUIKARNI You know
about Ahmeadnagar This 15 another pic-
ture from Ahmednagar Here 15 another
piciure  which shows a thousand earthen
pots kept in a quecue for getling water
Here 15 another  photograph showing a
place 1n Marathwada—a man is sitting on
the cycle with two earthen pots and 1
running for about 20 mules to get drinking
water

This 15 a heart-shattering account which
shows the seventy of drought in Mahara-
shira and in the various other parts of the
Lountry.

Then, Sir, here 1v a report saymg out
of the 40 lakh workers working on the
scatcity works, 18 lakhs a1e working 1n
Maharashira alone  That shows to what
extert the Maharashtra State 1s aflected
Str, the measures to be adopted either for
Mahirashtra or for Rajasthan and Mysore
are the same That 1s why [ <ay the seve-
rity ot the problem 1 enormous The
sevenity of the problem enjoins upon all
the political partics to combine as 1t to
come together for a war effort because no
single party or a single Government can
mandage this problem of greut enormity

About cattle heads, Maharashtra 15 sup-
poscd to have 2 crores ot cattle heads
Now because of drought many cattle are
dying Here the pholo shows a dog eating
a dead cattle which could not live because
there was no fodder There 1s another pic-
ture of a dog eating 4 catlle on the out-
skirts of a village  Apart from cattle
deaths. human life 1s 1n serious threat of
starvation deaths Sir, though the Govern-
ment have opened some cattle feed camps,
I feel their number i1s not adequate and
by next year when we may have good
rains there might pot be left enough cattle
to use Sir, I warn the Government that
since our agriculture 1s not mechanised
and we still depend on cattle for agricul-
ture. we have to be very caretul in preserv-
g Je cattle wealth

Along with it Cutlle problem, there
1s the problem of malnutritton and under-
nutrition 1 these drought aftected areas
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Thercfore, ttrough you, Sir, T bring 1t to
the notice o the House that the problem
mvolved 1s very, very grave and very, very
severe and 1t will not stop at the starvation
boider, 1t w1l lead further to revolt , Sir,
1 am sorry to say that though 1t 15 claimed
that 9 K G of food 15 given 1n the villages,
the actual 1.70n given i1s 4 K G Sir, some
days back Mr Krishan Kant pointed out
that in som: S aws, including mine, the
distribution wystem 15 proper. But 1 may
sdy that about Maharashtra his testimony
s though ccrrect, I may winform him that
thcugh tood does reach the consumer the
shcitage may, perhaps, bring down the
whole sy lemn

Siro 1 want 1o bring out only two or
three pomnts because the time at my  dis-
posal 1~ 1520 minutes and others want
to speak on ibe problem Before I take
up the Maharashtra problem, I will take
up the general problem which 1 applicable
to the whol: of the country

Sir, i th i statement the Government
has sayd ttat they have increased the
number of public distnibution points from
125 to St Whatever you might say,
1 warn you that the distribution system 1
not functioring properly That 1s owur
experience .nd you have to believe the
Members of Parliiment  Sir, just increds-
g the number will not help

SHRI ANNASAHEB SHINDE  Why
du you prestme that we don’t believe you?

SHRI A G KULKARNI  Because you
will say agan that it 1s working properly
What 15 the use of crying before you’
It « bke crying before a wall In your
own district 1t 1s not working properly
Unlets you are careful, the siarvation will
be of a very enormous nature In the
matter of the public distribution system,
i you see the reports, they are like this
Disquiet o1 the Food Front”—this 1s to-
day’s ‘Natwonal Herald”, ‘Wholesale rice
trade takeov r’ —Mysare backs out, Gujarat
gets back, Muadhya Pradesh gets out, and
0 on And you are giving us a Sermon
on the public distribution system, saying
you have ircreased the number of shops,
etc  What tave you done to the resolution
passed by the All India Congress Committee
tor take-owcr of wholesale trade? For
another 25 years unless the wholesale trade
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15 1 the hands of the State, whereby they
can command the entire distribution sys-
tem, you are not coing to vin the battle
against poverty ! can ualerstand that
the Chief Ministers might be eelirg a Iittle
it shaky to take over such a task at
uch a short notice But if youa read bet
ween the lines about the .ction of the
Chief Mumssters of Madhys Pradesh, Gun
rit Mycorc and Andhra Pracesh, you will
find that ultimately it 1s the rice mllers or
the wholesale traders whom this delay 1s
going to benefit May bo thet 15 not their
intention 1 can understand that the Chief
Mimsters are trymng faithfuly to imple
ment the policy of the ruliig party, the
Congress  But the point 13 one has to
take up this chellenge and take a Iittle
risk  That 1s why 1 say that in thc matter
of wholesale trade takeover the FCI must
not oblige the private tracers, and the
Chief Minicters must not oblize the private
traders 1 want an assurarce here that
procurement will not be made through the

wholesale traders or rice mllers In
Andbra, Madhva Prodesh and all these
places when you want to make procure

ment you depend on the rice millers Rice
mullers or wholesdle traders are not going
to help you Then the atutule of the FCI
also must be such as to cncourage co
operatives or ultimately the armer lhey
must not oblige the wholesale traders
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SHR]I A G KULKARNI Then, S,
another aspect of this problem 1s the long-
term strategy for food management  Sir,

there 1 1 very dlummating article today
1 the Times or India by Dr Ashok
Mitra 1 was verv much interested to read

it Avout the Gieen Revolution, there are
many who make jokes about 1t Sir, I
trmlv believe thu the progressive farmer
h s chieved the techniqgue But the farm
ng community a< such will take some more
time It will take some more time before
the farming community will take to these
progresstve measures  Having said this, 1
vwant to deprecatc a tendency 1n the coun
.1y, that 15, whepever the question of more
production come~ whether i industry or
in the farm, thes. ultra radicals or radicals
are putting spoke 1n the wheel

Under one principle or other under one
1deology or other thev say that this 1s this,
this 1s that, that the farmer must not be
a very large farmer and under name of
wdeology they di courage production You
must in this country for another 25 years
encourage production at all levels and I
think whitever the green revolution 1t 1s
only a sectoral green revolution 1n the
¢ 1se of wheat ard to a little extent mn rice
What 1s happening to our entire dry farm
g ? What 1s the Research and Develop-
ment undertaken ?

SHRI SHANKARLAL TIWARI
(Madhya Pradesh)  This revolution 1s con
fined to some pirts of the country, not the
whole country

SHRI A G KULKARNI So what [
am pointing out 15, as pointed out by my
fiiend, 1t 1s onlv I certain areas that it 1s
showing results The whole strategy must
be on dry farming and for that, Mr Shinde,
your Ministry must be responsible to
evolve certamn « ritegies and research and
development which will ultimately bring
about an 1institutional change not only 1n
regerd to farming or seeds, but i credit
facitities 1 ferulizer ctc There must be
a completely integrated approach towards
dry farming bccause as you know, rains
are playing truint Many a time rains do
not help That 1v why you must always
be 1eady to facc the situation

Having said (hat T come to seed pro-
gramme What . bout your seed programme”
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Now reports have come We have got the
Se.d Corporation, however there are re-
ports {from Punjab, from UP or even from
my own State, that seed 1s not available
Then where has 1t gone?

Drought

Th=n what about the fertilizer? All
your public sector plants are working to
S0 to 60 per cent capacity and you are
talking  about nationalisatton  of indus-
tries What about State fertilizer projects ”
Wht about the States which are starving
for vant of fertilizers” You cannot grow
seeds when there 1s no fertilizer? There are
widespread reports that there 1s no fertih
zer The ferilizer 1s sold in the black
mark*t What 1s the Fertilizer Corpora
tion of India domng? It 1y a Government
of India undertaking and the entire fertith
zer has to go through 1t to the mirket Then
1 do not understand how 1t can be found
in the market 1 fully know 3t hut 1 do
not want such callous attitude to play
with human lives The seriousness of the
problem, 1s too much the people are on
the v rge of death They are selling their
cows for twelve plantains  They are thro
wing their children m wells  This s the
condi ton in your own district, Mr Mim-
ster  What T say 1s to meet this challenge
you must have a long term measure and
a short term measure fo mitigate suffering
at once

Then about famune code What did the
Maharashtra Government uggest to you’
Whit did the Fifth Finance Commission
recommend ® They have recommended 50
per ¢ent of loan, 25 per cent of grant and
the talance of 25 per cent has to come
from the State Government Now the
Maharashtra Government has said that for
the last three years 22 districts out of 26
districts are affccted by famine  They say
we cinnot meet this onslaught and the
cethn 18 Rs %6 lakhs as per State Govern-
ment  And whatever 1mount 1s required
over ind above Rs 56 lakhs has to come
from the Centri! Government— 75 ver cent
must come as a grant ind 25 per cent 1§ a
long term loan  The State Government
has gone out of 1ts limit to find out money
for 1ts projects So these are the demands
about Maharashtra Government Then
the 1 st pomnt 1« the Maharashtra Govern-
ment has submitted various schemes Mr
Shinde, you were also present in that meet-
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irg of the MPs called by the Chief Minis
ter - There are four or five problems, very
important  problems  You say you are
going to have—what you call a very ener
getic rabt crash programme  Rcbi crash
progrimme only does not come out of a
slogan or vour wish or somebody else’s
wish It comes out of h rd work and a
coordinated effort Supply the farmer with
all the inputs recuired

Then what about steel ? I am very happy
yesterday only Mr Kumaramangalam went
out of his way and took a decision to
upply steel on priorty to the various
Stite Governments which are preparing foi
v Tiby crash programme

Ihen what about rigs ®> Rigs are under
your Ministry You cannot find out Where

s Mr Om Mehta?

SHRI ANNASAHEB SHINDE 1 will
tell him

JHRU A G KULKARN!  The Maha

rv htra Government has said that 1t has
undertaken ambitious  programmes  But
there 15 no water available The Finance
Minister there made 1t very clear they are
not able o supply the water, there 1s water
shoriye  People re suffering for want of
wter  And only thirteen rigs are there for
the State whereas the demand 1s about 50
to 75 rigs immediately  So, if you cannot
do 1t yourself mdigenously then please do
not stind on prestige and tormality  You
should mmmediitely try to get them from
the rupee erea countries or even If foreign
eacharge 1s required you should import the
But do not play with the lives of the
people 1 want you to supply the entire
requuenments of the States in ngs  For
Mahirashtra 1 am telling you the demand
for rizs 1s 30 much So if necessary rigs
have to be imported In the meeting bet-
ween Mr Om Mehta and the Minister of
Ir 1gation of the Mabarashtra State, Mr
Meht1 sympathetically requests his counter
part i the Planning Ministry who also

rigs

comres irom Maharashtra, Mr Mohan
Dhariv to hedp in ecuring Road Rollers
They say  We shall try and see” In

Maharashtia State there are schemes under
taken lor percolition tanks and minor irrn
ation  Government spokesman says that
money 1s being spent on productive work
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You will be surprised to know that 80 ft
road 1s being constructed in a village Have
you ever heard of such a thing? There 1s
no other work This shows the utter mus-
management 1 the Agricultural Ministry
and the Planning Ministry 1 request Shri
Shinde that as soon as this debate 1s over,
he should call on the Industrial Develop-
ment Mimsters to find out their require-
ments of steel, jigs, road-rollers Otherwise
all your money will not be spent upto
March  People will be looking at God
and death will come to them as a final
blow

My last point 1s about supply of protein
food to people 1n the scarcity affected areas
The people have got no energy to work
They are just working with feable energy
In Maharashtra State they have organised
the supply of protein food through the
Sarv Seva Sangh They have asked for
Rs 9 crores I have pleaded with the
Chief Minister and 1 have written to the
Prime Mimsster also  Sir, you also come
from a very poor family You know the
condition of poor students who are
affected by the scarcity Their parents
just breaking stones or working on roads
Their children are 1n colleges Many of
them will appear for thewr final examina-
tion n March 1 have pleaded with the
Chief Mimster with my knees on the floor
‘For Heaven's sake, give them protein
food Give them protein food and con-
cession 1n paying fees or whatever is possi-
ble 1 want to request the Agriculture
Minister to see that the people in the
scarcity affected areas particularly students
should be given some immediate relief
About 50,000 students are going to appear
in the SSC examunatton I have got this
figure from papers They belong to scar-
city affected areas T was told by the Chief
Minister that this s not an accepted All
India Scheme 1n Planning Commission’s
strategy What 1s the Planning Commis
sion for? It 1s for the people and not to
benefit the bureaucrats in the Planning
Commission

In the end 1 would say that this is a
human problem Shrt Shinde knows 1t very
well He knows 1t better because he 1s
coming from the worst affected area of
Ahmednagar Please do not depend on
bureaucratic and administrative advice You
know what to do 1n such a situation You
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must take courage n your hands and act
This 1s an opportumity for you to help
people and you should do the job

SHRI N G GORAY
Sir, I move

“That at the end of the Motion, the
following be added, namely —

(Maharashtra)

‘and having considered the same, this
House 1s of the wview that adequate
steps have not been taken to meet the
present situation and to prevent repeti-
tion of the same in future’”

The questions were proposed

SHRI S G SARDESAI (Maharashtra)
I am more or less mn the same mental
condition m which my friend Shrit A G
Kulkarni was at the end of his speech,
namely, that T have to say that it 1s
extremely  difficult to find words to
describe the spirit and  content of the
statement that has been placed before us
The Mmuster for Agriculture knows that
1t 15 not my habit to go nto superlatives
and to use extreme words But, S, I
must say with all the restraint that T can
have that considering the gravitv of the
situation as 1t has developed min our coun-
try since the middle of this vear and for
a year or so and looking mto the reports
about the famine situation which are
pouring into the Press every day, during
the last one month or so the least one
has to say about the statement which 1s
before us 1s that 1t 1s undoubtedly an
exercise I would say n  self-adulation
and complacency .

In fact Sir considering the situation,
I want to go a step further and state
clearly that if all that the Government
proposed to do n the present situaticn
and m the immediate future just before us
1s this only then Sir T have not the
remotest doubt that by the time we reach
the next summer the Government 1s going
to impose a man made famine on top of
the nature-made famimne which we have
had this vear This 1s the grim situation
which faces us today

Now Sir, this statement, probably
meant to be very serious and matter of
fact does say quite a few things, that 1s
about the relief works which have been
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started. about the number of relief works
begun, about the gratuitous relief given,
about the number of  people covered,
about how many crores of rupees have
been sanctioned, about the number of fair
price shops that have been opened, etc,
etc. I do not want to go into those
things at all. But, this one sentence in
the very last paragraph I would like to
refer to and I would like the Minister for
Agriculture to state bluntly whether even
he can accept a statement like that. Sir,
this statement says—in fact, it expects us
and it expects the Members to appreciate
that “adequate steps to deal with the
situation have been taken and are being
taken”.

Sir, does the Minister seriously want to
argue that adequate steps have been
taken? For once, I can understand the
Government saying that they are doing all
that they can possibly do. Tt is one thing
to say that they are trying their best. It
is one thing to say what they are trying
to do about this. But, Sir, it is totally a
different thing to say that adequate steps
have been taken. After all, what is the
proof of this adequacy? The proof of the
pudding is in the eating. Day after day
all kinds of reports we see in the papers.
Is there any single day on which we do
not get reports in the Press about starva-
tion deaths? Today, it is in Bihar, to-
morrow it is in West Bengal, the day after
tomorrow it is in Rajasthan or Maha-
rashtra and the day thereafter it is in
Mysore and so on. Sir, my predecessor
most specifically referred to Ahmadnagar
district from which the Minister himself
comes. What kind of reports did we get
only a week ago from Ahmadnagar and
from other places? Tt is shocking that
even in the areas where relief works are
there—leave aside those places where relief
has not reached—even in the places where
relief works are undertaken, the relief is
so inadequate, the work is so terribly
heavy. Tt is so fatigning that some peo-
ple have died due to excessive fatigue,
some women, and some due to bad
nutrition. These reports are true though
you may say that some of them are
exaggerated. But it is a fact that these
are the kinds of reports that we get every
day! And, Sir, then the Government
comes forward and savs, as was the old
practice, that these deaths are not due to
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hunger or famine or starvation. It is
surely due to the failure of crops. due to
hunger, due to malnutrition and there is
no doubt about it People get some
disease because of malnutrition and they
die. Is it what the Government can do,
to deny that there are no starvation deaths
in this country? In terms of that, nobody
has ever died of starvation. Even those
people who start some hunger-sirike or
something like that, they develop some
disease in the end and they also die. Sir,
therefore. these are the kinds of state-
ments which are being made before us.
They say, the deaths are due to some
disease.

Sir, even 1n a city like Bombay—this is
something which no one knows in the
past—hordes of people have started
coming into Bombay and big slums are
coming up People f{rom Ahmadnagar,
from Nasik, from Satara and other places
have started coming into Bombay and
many camps  have been  opened. In
Bombay city. manual labour also plays a
pretty important role. Even the railway
coolies who used to get five or six rupees
a day are now getting as wage for their
manual  labour far less than that. 1In
Bombay city it has come down to Rs. 2!
Just think of it in a city like Bombay!
What are we going to do about it? What
sort of protection are we giving to the
people? Are we going to make Bombay
a second Calcutta of 1943? What are we
going to do about all these things?
Firings are being started. There is the
report about Islampur. All papers are
saying that the procession was peaceful:
there was no stone-throwing. Nothing of
the kind. But firing took place Four
people were killed The young son of a
freedom fighter was also killed. All these
things have started.

Then, the Finance Minister told the
Lok Sabha the other day that Government
are planning to issue an ordinance saying
that water should only be used for drink-
ing T want to know whether, during the
entire history of the country, any Govern-
ment has issued an ordinance saying that
water will be used only for drinking and
not for any other purpose. Such is the
prospect which Mr. Chavan  himselfl
pointed out. Now these are the kinds of
things,
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One more thing 1 definitely want to
speak 1n this connection The leaders of
this Government, the Prime Minster, and
the President of the Congress, have been
recently 1eferring agamn and again to the
acttvities of the CIA and what the CIA
proposes to do  Does this Government
know that the CIA in India have circulat-
ed reports—l] have myself seen some of
them—that the food economy of this

country 1s gomng to collapse by next
summer? This 1s the reading of our ene-
mies the enemies know  what 1s

happening 1in the country and they are
expecting all kinds of wviolence, anarchy,
chaos and so on In this country, to be
developed 1n this country by the time we
reach the next summer or early monsoon
Why do we not see all these things?

In this context 1 want to ask a blunt
question Can you say that the steps taken
are adequate’ If the steps are adequate,
then what are these reports about and
what 1s this evidence about? For God’s
sahe do not say that adequate steps have
been taken  Say that certain other steps
have to be taken I would call 1t a master-
piece of complacency and self-adulation
For Gods sake don’t say all these kinds
of things

But there 1s one thing 1 would really
want to say | do not want to take much
time of the House But one thing I would
certainlv like to nail down, to which I
would Iike the Mmmsters reply I may be
excused for saying that 1 would not get a
satisfactory reply, going by past experi-
ence and past evidence

SHRI ANNASAHEB SHINDE
do vou presume anything’

Why

SHRI S G SARDESALl Stdl it 15 my
duty to ask vou and your duty 1s to reply
because both of us owe a duty to the
people What 1s the purpose of the
pricing policy and the procurement policy
of this Government 1n relation to food?
What 15 the pricing policy meant for?
What 1s the procurement policv meant for?
Anyone will say that 1t 15 a very simple
question The price and  procurement
prolicy 1v meant on the one hand to give
4 reasonable price to the agriculturist and
on the other to supply the food at a fair
price thiough shops to the people  This
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15 the purpose of the pricing and procure-
ment policy Is that the purpose” But
you cannot say this 1s borne out by the
practice I am not referring to Govern-
ment’s wmtention 1 don’t worry about 1t
[ am worried about the practice The
policy of this Government can only be
characterized as one of wanting to secure
tne highest prices monopoly prices, for
big farmers, for big landlords for big
grain traders under any circumstances, no
matter whether the crops are good, no
matter whether the crops are bad That
15 the position

Two years ago the Agricultural Prices
Commi~sion and last year once again, In
its report stated when our harvests were
very good that the gram prices have been
pitched too high The Agricultural Piices
Commission recommended a reduction 1n
the prices of wheat What does the gov-
ernment m™mean’ At a time when the
harvest 15 very good, when the prices are
coming down, the Government comes out
and savs that procurement prices are the
support  prices’ ‘Support’ for what?
Support for big wheat traders to get high
prices? The moment you realise that the
production 1s good prices are finding their
correct level that moment you come out
for giving support prices and for accu-
mulating stocks Now when State after
State ruled by this very Party, whether
it 15 Maharashtra Mysore, or Madhya
Pradesh, are coming forward and saying
that the prices . -

SHRI A G KULKARNI The prices
of the agricultural products should have
some 1elation to the mnputs and the labour
charges from the farmer Then perhaps

you are only talking for your urban
consumer You are not talking for
farmer

o ~

SHRI S G SARDESAI That 1s what
I said Please try to follow me I did’say
that the peasant must have a proper price
I said 1t that he should have a reasonable
price but in the name of peasant getting
a rea<unable price I also know how much
blackmarketing 1 done by the big land-
lords, big capitalist peasants Do not
take cover behind that T said that prices
can be reduced and at the same time .
proper prices can be given,
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In the present situation, now during
this year, 1n the earlier part of the year,
in the beginning, Sir, the Government
openly said that the drought 1s not serious
We have got 94 million tonnes of grains
There 1s nothing to worry After that we
are given an alarmung figure There 1s
shortage of 17 mullion tonnes, there 1s a
shortage of 22 milhion tonnes and then
suddenly we are told that foreign imports

will take place All these things are
taking place Then what 1s your gram
procurement and price policy? Is 1t not

the monopoly for tood  procurement?
That 1s the test of the tood policy of the
Government We are told here—I am
using my own words—that you have re-
quested the State Governments to tighten
the machinery for procurement but your
own State Governments are repudiating 1t
Your own States are saying that they are
not doing 1t and yet you are coming
forward and saying that procurement will
be done Am I not entitled to ask the
question 1f 1 the coming months, the
big landlords, the big capitalist-farmers
would have made any amount of profit
and the common man would not have got
food?

In the end, I will precisely note down
the mmmum things which [ think any
government would like to do if 1t 1s
serious to tackle this problem

N\

The first thing 1s why the Government
1s not re-introducing food zones We all
know, in the western UP and Haryana
the kharif crop has been good this year
Theie 1s enough of wheat and rice for
distribution Why not reimpose food
zones? My question 1s Are you going
to mmpose food zones?

Secondly, I would like to know Why
18 there not a total ban on advancing loans
to food traders? There should be a total
ban The third thing that 1 want to say
1s  Why 1s not mechanism of wholesale
trade of grain being set up? What are we
watting for? M™Mr Kulkarmm himself said
about traders Why does the Govern-
ment not prepare such a machmery? So
far as the big landlords and the big
capitalist-farmers  are  concerned, I am
clear Then we must have a powerful
anti-hoarding drive
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These are the four or five things I have
precisely said We are just not satisfied
by your saying that this 1s the position
We want the action We have to judge
the situation m the coming few months
I have clearly stated these things and if
this Government 15 prepared to implement
them, then alone we will be able to say
that we are gomng ahead to ease the situa-
tion Otherwise, 1 do not know what
would happen in the coming six months
n our country The reactionary people,
the big landiords, the rich farmers will
exploit the situation for their own purpose
I think the specific suggestions which I
have made  will be dealt with by the
Minister when he gives a reply

DR Kk NAGAPPA ALVA (Mysore)
Sir, because, of drought the situation 1n
the country 1s grim It 1s pathetic, 1t 1s
even explosive in certain  parts The
miseries of the people are Increasing

[THE VICE-CHAIRMAN (SHRI RAM SaAHAI)
n the chair)
The statement of the Mimster clearly

shows 1n spite of the detalls given that
there 1s complacency and there 1s self-
satisfaction I am sorry such an inference
has been drawn by Mr Shinde, whom we
all respect for his wide knowledge and
plain speaking and also for his command
over the subject Sir the situation ought
to have been faced on a war footing but
we see nothing of the kind While consi-
dering the situation I would appeal to you
at the outset forget the political
differences and other things I know you
will do 1t but 1t 1s for you to assess the
situation [ want you to  judge the
situation I want you to know the
performance of the Mysore Mmistry [
want you to ask them to behave better in
this respect I am gomng to give you cer-
taln  examples as to how our Mysore
Government  have been  functioning
Durmg elections you were dowing things on
a war footing on the same analogy I
want this problem to be tackled on a war
footing So many things were done during
the elections Helicopters were  used,
can’t those helicopters be used now to
find out if the Prime Mmister and other
Ministers cannot find time? Unfortunate-
ly in this country we are giving too much
mportance to politics We have politics
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at every level. I would make an earnest
appeal to this Government, Give greater
importance to the  soclo-economic well
being of the people of this country It 1s
a great opportunity now Your Garibi
Hatao programme and the cow and the
calf symbol 1tself 1s in danger because
from the statement it 1s quite clear that
14 States are involved in this more than
15 crores of people are involved Likewise
the cattle are also involved, the number of
cattle aftected 1s  almost equal to the
number of people affected, 15 crores The
farmer will not like to see his cattle die
of starvation. rather than that he will die
That 1s the position in our country The
pomt 1s, what s being done now? In
our State morc than a lakh of people
have left the State in search of jobs and
thousands of cattle have died For a
song the cattle 1s being sold and mostly
to the butchers People are selling their
belongings Now, the amount of money
that you spend for the elections, where-
from do you collect that amount? It
1s certamnly from the  blackmarketeers,
smugglers, hoarders and profiteers If you
have that much amount and spend 1t on
these people 1t would help the future of
the country, 1t would help the people who
are suffering We are facing a serious
calamity. Have we not faced the Bangla
Desh refugee  problem? Have we not
appealed to the United Nations? Have we
not appealed to the non-official and social
organisations and other countries in the
world and have we not solved that prob-
fem? Does the Government feel 1t
beneath 1ts dignity to ask for that kind of
help from others? This 1s the time when
we have to make every possible effort to
solve this grave problem I was really
feeling that T will get some half an hour,
this 1s such an important subject that you
cannot be satisfied by making a short
statement or hearing a few things There
are so many things and the future of the
country 1tself 1s mnvolved T would be
brief no doubt, but at the same time I
must be allowed to say a few things
Here m Mysore out of 175 taluks—it is
mentioned 1n the memorandum sent by the
State to the Government—131 taluks are
affected About one crore people are

affected Out crore, the
sufferings of sixty lakhs of people cannot
really be explaned We went the other
dav and we had a meeting at Gulbarga
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There was an  unprecedented gathering
Such was the fceling It 1s not for any
other thing We went there to find out
thungs and I assure the Government of our
fullest co-operation We do not want to
exploit the situation politrcally It was a
heart-rending scene, with their tales of
woe and other things The Mysore Gov-
ernment had asked tor Rs 16 crores, but
what 1s the amount that has been given”
It s Rs 35 crores T'hey have asked for
Rs 18% crores Immediately they want
Rs 10 crores Now, 1 tell you, do not
look to the other parts or the States from
an 1ory tower Give them what they
want Fix the responsibility on them and
see whether they are doing their act and
standing by the people properly I may
once agam tell vou that assessment of this
kind, 1s a humihating thing this procedure
for sanctioning some amount to the State,
some officers go there and assess the situa-
tion They say that so much money can
be given It 1s unfortunate Your assess-
ment 15 Rs 102 crores for the entire India
At least Rs 500 crores are needed 1 want
you to realise seriousness of the situation
(Time Bell rings) 1 have one or two
pomnts about our Mysore State, to what
extent they are known for taking decisions
They want to show that they are ultra-
radical, ther ultra-socialistic  tendencies
One decision they have taken They are
taking decisions which are 1mpossible of
implementation  They took a deciston to
take lakhs of cattle, cows, from Gulbarga.
Bidar and Byapur districts to the forest
area 1 North Kanara district, 350 miles
away, with a stop at every fifteen miles.
It was so nice to see 1t in the papers, but
after one month they realised that 1t was
impossible The decision was withdrawn
Then, as a matler or principie it seems no
‘Congee’ centres were started but what
have they done tor the supply of free food
to the vulnerable sections of the people?
Have they actually done that? No (Time
Bell rings) 1 beg of you and I beg of the
Minister himself to allow me to say a few
pomnts here T do not want to say anything
about the other States because of your
decision on relief works and other things
You said the other day that these are all
exaggerated We do not want to exagger-
ate it The one word you used was
pamful to us You should not have said
that word We are not here to exaggerate
things The Mysore Government have not
cared to look after the children What
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will be the position of the children and
pregnant  mothers?” What will be the
future of this country? Starvation deaths
and half-starvation all these things are
having a bad effect not only on the
physical health ot the people but also on
their mental health Added to that, no
attempt has at all been made to have the
cooperation of the pohtical parties and of
the other organisations so that these diffi-
culties may be overcome

About starvation deaths 1 want to say
that it has become a habit with the Gov-
ernment to deny that there are any starva-
tion deaths They are actually starvation
deaths If there 1s truth in anything, one
must admut it, a large number of people
are living on below subsistence level. so
many are suftering already due to under-
nutrition or  malnutrition or  anaemia
There are deaths due to starvation and
besides there are suicides also  Instead of
gartbt  hatao’, ‘sarve janaha  suhhino
bhavanthu should be the principle on
which we should work to <ee that socialism
Is established and the progress and happi-
ness of the people are taken forward

I appeal to you once again with all
respect You have commanded respect
throughout I want to take this up with
the Government about sendmg teams
Send teams to assess the work of the State
Government  You  have to trust your
people liere at the State level Fix the
responsibility  But please remember to
send teams to the States I say, send a
team 1mmediately to Mysore to see whe-
ther they are functioning all right, whe-
ther thev are domg their duty by the
people and by this country

Thank you, Sir

SHRI KRISHAN KANT  Sir, the
statement which we are discussing today Is

a very unrealistic appreciation of the
drought condition i the country Even
if you see the picture of drought 1n

Maharashtra presented 1n the statement of
the Mimster—he comes from Maharashtra
—it 1s also unrealistic and  shows the
complacency with which the Government
and the bureauciacy are looking at the
whole problem Before [ go to the other
points, T would like to say that in the list
of States given here, suffering from
drought Haryana has been cxcluded Its
name is not found here though many parts
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ot Haryana are suffering from drought
In Haryana, the cycle of rain works
such a way that i five year cycle we
have good rain only in one year 1 hope
that the Minister will see that Haryana
gets 1ts due share 1n progress, in getting
money, allotment of food, allotment ot
fodder and grains

Coming to the statement, Sir, this 1s a
very unrealistic estimate of the situation
A number of States have been tabulated
but Rajasthan, Gujarat, Maharashtra and
Mysore are some of the States where the
situation Is very difficult In Gujarat and
in parts of Maharashtra, cattle wealth 1s
in danger In Maharashtra, three districts
of Marathwada and six districts of West
Maharashtra are 1 distress This 1s an
unprecedented drought 1ts Govelnment
machinery 1s considered to be one of the
best machineries i India and they have
got also the Zila Parishads and so on
But the tood that ts bemng given 1s inade-
quate Sometimes they give four kilos or
two kilos sometimes The drought has
been there for three years 1n succession
and the people are losing faith 1n the
Government  They are feeling that the
Government 1s helpless and they have
no hope of succour from anywhere Is 1t
not the duty of the Government at least
to send a team of Members of Parliament
to study the situation since the people are
really very much concerned with what 1s
happening there’ This 1s very necessary
The pomt has been made bv many
friends here

Sir in local papers news has appeared
about deaths I would like to quote about
Orissa The Finance Minister of Orissa,
Shrt Banka Beharv Das, has himself said
that deaths have taken place due to famine
and drought The contradiction that has
appeared confirms that deaths have taken

place 1 do not know whv the Govern-
ment wants to hde the truth from the
people Does 1t lessen the gravity of the
situation?

In the same way deaths have occurred
in Maharashtra Mr  Kulkarni showed
some photographs of dead cattle being
eaten up by dogs Similar situation ob-
tains eclsewhere too I was told by my
friend from Gulbarga that beef 15 being
sold i Gulbarga at 35 paise per kilo and
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even at that price nobody 1s prepared to

purchase Nine cows  were sold for
Rs &0

SHRI A G KULKARNI One cow
was sold for 12 plantamns

SHRI KRISHAN KANT That you

said about Maharashtra So Sir I do not
know why this statement i1s so complacent
It does not give the real picture 1 would
have been satisfied if this statement were
drafted bv some bureaucrat sitting m
office But this statement comes from the
hon’ble Minister who represents the peo-
ple m his State Why does this statement
not represent the true state of affairs? Sir,
the situation 15 getting very critical

S Mr Kulkarni said that we have to
look at this problem from long term and
short teim points of view This statement
takes a short term view It shows complete
lack of understanding and realisation of
the problem There 1~ scarcity of gram
The production of pulses has been stag-
nant for 15 years and has gone down
recently The production of coarse grain
has gone down If we see the graph here
1t shows that in 1970-71 1971-72 and 1972
the khatif crop came down progressively
from 68 million tonnes to 58 million
tonnes and 52 mllion tonnes respectively
Where 1s the green revolution? There 15
some green revolution 1f you like to call
1t that way, in wheat But even m wheat
it touches only 8 per cent of the land
holdings My complamnt 1s that the Gov-
ernment 1s not looking at this situation
with understanding as 1t 1s required They
have shown complete lack of understand-
mg lack of foresight Tast vear manv
people warned that the coming year would
be a difficult year but the i1dea was pooh
poohed The Agricultural Prices Com-
mission warned us Mr D D Puri was
telling the other day about the experts’
assessment and hence the Government’s
mabthity to curb the rise m prices But
all the time we said that the green revolu
tion had come Experts said that green
revolution had come and therefore we
need not worry But the Agricultural
Prices Commission on the basis of the
monsoon cicle warned us that we should
not take the green revolution for granted
Did we prepare ourselves for that?
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Su, only recently the Secretary of Agn-
culture speakmg at Jaipur on the 4th
October said that there was comfortable
position mn food and therefore, there was
no need for imports the difficulty would
be solved Sir, my complaint 1s that the
whole system 1in which we are working
seems to be completely unco-ordinated 1
am sorry to say that the bureaucrats have
been feeding the Mimisters with wrong
statistics which they have been putting be-
fore Parliament and the people Only 1n
August this year when the question of rise
m prices was raised in Parliament the
Prime Minister said that she was told
that the prices were falling Agam, on
8th August Mr Chavan made a statement
saying that the prices had started falling,
and that within a short time, he felt, they
would be able to control the situation
In this Session of Parliament, Sir, the
statement made by the Finance Minister
smacked of complacency [Iater on the
same Mr Chavan painted a grim picture
in the Lok Sabha the very next day This
shows how lightly the Government 1s
taking the food problem 1n the country
when people are dying of starvation
What does 1t show? Does 1t not show
complacency and lack of foresight? Does
1t not show how decisions are taken?
Does 1t not show complete fallure of the
Government on the food front? The
other day while replving to the debate
here Mr Shinde said that we need not
mmport at all  But the next day Mr
Chavan said n the Lok Sabha that we had
to mmport When 1 was speaking here
the other day ™r Ganesh interrupted me
to sav that I should not put emphasis on
imports He said Don’t waste your
time on that we are not very
much concerned But Mr Shinde
the very day in the evenmg, said that we
have to mmport 9 lakh tonnes of food-
gramns  Yesterday Mr Shinde while talk-
ing on the radio said that we mav have
to mmport two million tonnes

4 PM

3

SHRI A G KULKARNI While
admmnistering an mjection 1t must be
administered slowly

SHRI KRISHAN KANT Slowly to
whom? The traders are in league with
the bureaucrats  They get all the -
formation You know what happened
Amertca The Assistant Secretarv of State
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resigned his job and joined the gramn trade
to make profits So, the traders get all
the information The import figure may
ultimately be not two million tonnes but
three million tonnes or even four million
tonnes Sir, another thing 1s—I would
like the Government to refute it I know
1t 1s true—there 1s an exercise going on In
the Government of India to revise down-
wards the figures of foodgrains production
during the last two or three years The
country was not given the correct position
That 1s the position Not only that, about
the GNP for last year a quick estimate
was made m February and 1t was sad
that there will be an increase of 4.5 per
cent Generally the GNP figures are avail-
able by August But the figures for last
year have not been given ‘Commerce’ has
estimated that there has been an increase
of only 15 per cent I am sayming this be-
cause 1n the Gross National Product,
agriculture plays an important part Fifty
per cent of the production consists of
agriculture This 1s how we have been
fed on wrong figures, wrong statistics and
wrong estimates and the country 1s being
fooled The Reserve Bank Annual Report
came in July Tt says that the GNP 15
likely to be something less than 4 per cent,
but “something” has not been defined
(Time-bell) Five minutes more, Sir

1 do not know how we are going to
meet the increased demand of fertilisers
There 1s complete lack of co-ordination
between the Ministries of Food and Agri-
culture and Foreign Trade and the
Department of Economic Affairs Import
agreements were recently arrived at by
Mr L N Mishra with some East Euro-
pean countries Balance of trade was
done but the attempt to get fertilisers was
not there We are advising Ceylon 1n
building fertiliser plants, but we are not
building fertiliser plants ourseleves

SHRI A G KULKARNI® The East
European countries have failed They are
not supplving fertilisers

SHRI KRISHAN KANT That is
right Then how are they going to fight
drought? Distribution  was good 1In
Bengal. Kerala, Maharashtra and Gujarat
But 1 Bihar, 1t 1s not working properly
and the poor people suffer In the rural
areas, the local politician, the bureaucrat
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and the trader are completely in league
I have already said about sugar distribu-
tton m the rural areas in the North The
same 1s the case in Madhya Pradesh and
Rajasthan

The basic problem 1s water One-third
of the country 1s drought-ridden always
and only one sixth of our water 1s being
utilised 1 do not want to deal with this
now since you have rung the bell 1 will
take only two points, procurement and
distribution. The hon Minister has said
i the statement about procurement*

“Determined efforts to  achieve the
target are bemng made and State Gov-
ernments have been requested to
streamlime their procurement  machin-
eries and take all measures as may be
necessary in this behalf”.

The Mysore Chief Minister has dropped
the 1dea of procurement of rice Is it a
“determined  effort”” At  Abhmedabad
when T criticised some Chief Ministers
they were angry But I knew what was
going to happen. The Mysore Chief
Minister has gone back on the resolution
of the Congress Party on procurement and
distribution Madhya Pradesh  Chief
Mimister 1s trying to follow what our Jan
Sangh friends were advising here—levy for
the foodgrain dealer And they are putting
the same foodgrain dealers who have been
making money, who are minting money as
agents The same way the Gujarat Chief
Minister 1s doing The Gujarat Chief
Minister has said a very interesting thing
He said the procurement job would not
be a success in the face of the drought
situation While speaking of other Chief
Ministers, he said that no State in the’
country was over-keen to implement the
deciston  Are you trying to befool the
people of India® May I know from the
honourable Mmister about the correct posi-
tion? He also belongs to the same party
as T do Does he know the seriousness of
the sitwation? Can he say what the Chief
Mmisters are going to do? The whole
policy adopted by the Congress with great
fervour at Ahmedabad is going to be sa-
botaged by the Chief Ministers What ac-
ton are you going to take

SHRI JAGDISH PRASAD MATHUR
(Rajasthan) Remove them.
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SHRI KRISHAN KANT: In April-May
the situation is gomg to be difficult,
Even now the zonal system has not been
properly implemented. There should be
cordoning off all the zones where there is
surplus production from scarce areas so
that the prices in those areas do not rise.
I will not like to refer to the various
statements made by the various States.
Who is going to cordon off them? There
does not seem to be any policy. The
present distribution  system has failed.
What quantity are you going to procure?
Last year the target for procurement was
6.5 million tons of wheat but we procured
only 5 million tons. We could not pro-
cure the full-targeted rice. How are you
going to procure now? I say there seems
to be a complete paralysis in the minds of
the State Chief Ministers. How are you
going to energize them? How are you
going to see that they do not fail? The
people of the States, the people of India,
have been looking forward to you for
relief. This is a big warning for next
year. There is a by challenge to face
next year on which depends the success
or failure of the State Governments or our

party.
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S| TwerE ¥ fyew wewer o
4 fom &7 @7, @i st &
ar @ 57 &% fog s’ sy
wfer w7 fr oF for & A
5 dr@ &G g g1 s femw
¥ IT FT FHEA W T g, AfE
ag T3 @l fad 17 #) o o 3
Fgl AT 92 §1
%‘ﬁQO Vﬂ'°
AT TEAH ¥ |

Tl ¢ A Al

st st sME AT AE
AT WEEH T, e SEEd
g1 wew ®faa e g
g ST FH G FATI

it go Sto werwuil : AZ FISE
a9 FEF gEH

st oty WA AEY 3T 3T
T i

¥, wamfT #gRT, F 99 OR
Fgm AW fF s A o
W TR FW F oA &
O F o Al gh owit A
9 [EEIE A 9§ AR
gar &, w@u foar @ 5 dww
¥ oF A 60 | AL g
w ww & W feft awewr @
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gk My FEEET A HTEEEAT
g mErawe @ o foE & OfF
g X Y 5 AfE W g fREE
¥ or dgET St W@ ¥ AW IEW!
fadl a2 § @ FF S oW
fagrem maTI ST A 12 WIEHT
AT T WY /W A 80 HAfFT A
Ty feRg ST HGRIT HT HEAT
? fF owEw ¥ med & w0
A Ao Tl ¥ OWET ¥ OATEHEY
Y @ 2\ foew = W owE
TOEAT ST ¥ I AT, Tf 30 A
o OF ¥ AT, AT 9K HH
¥ F9 10 1@ TE A W &Y
gy WA gl dR 9 AT Ao}
gAY WIA AT Ar gtEar  IEEr
& wEARe ¥ wWele faar ¥ fw
gHT q TF W AET AQ| A
oF ST &1 Aw Far fgar fF
TRy FETEfew # AW bW wE
s fF ax W S A Y wwr fE
S oY weET § SES ®E T A
A i & FE T A
ITFT EEM AfFT =S TR
# aw g F fegmam F AR
ST & AR—WENTY & TR,
fRR ¥ 7=y, go To F Iy,
TqIeT™ & #A]E, TP YT F
TRR~—T@ H AR "I AT Ty
g1 mEy o & AR ww wd
G g T g Wt wgRw A
agr 9X @Ede ® fem 5 omewe
F A A @ g FN AR
& fF ww@ & 30 R AW W,
10 9@ T wH FEw wF
@R FT OAM IR ATT AT
aig F #qF S ¥ @ W%
™ & Al SHY I GG ARy
gafan oSt 989 & o geedt 3T
Foea & F ogw @ #r osawr
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TAFAT A A S, 9@ F 97
gyqeT 8 W & S9% T g
ggant 31 fagr o fatw aars-
feai & 97 ®a # FWewr g
aifgr f6 @ @rr e &7 &
FW #1199 TR F HETT Y
fasiiforerr & SOH g OeEIfOE

wEET 9o ¥ faw dER AEr )

#T a8 %W ¢ f& @y
3 T9 AT ¥ T EUw

arr g, S0 g foils & sw
st & WX W WA AT Gy &
TRy, 39 AUT F FEA F AW
ot @R Fr fEETE ¥ ATew Sdemsy
2 g8 =W S WTHRT FQAT IR
e § SEwr @gman g faw
THX & W& ¥ "IN F AATAK
MR WAE oA
RAT TTSH ATew qaT &7 &, AfFT &A%
EIEGIIC R - GG B R
g 9wl g @ OGN, A7 A
@I AN ¥ W Ol W ar
g gw #1 faafs 8§ a8 wfaw
wige fealg =& & fa amw
sy & fF mmmdr oy aer wdet
¥ foify smar fage @ity s
fl HETASE & L TET A AN
frrr ® &, ok fow #% @k
w 2 & Sawr =9 & =, wfw=
oY AW dF AR gEEr ¥ fag
ST A feafq @9, 7w & e *
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W g oWid § R q@m g fF
&, A WA F AR AqG, SH
¥ fm oger 1 fmfs Gqar &
JEr § dg W AT wmET geir
Y g wwg & fag s
T dmFEE geEE gaE o
R g9 ¥ gH 3w ¥ faae &%)
gaar & §u faagm @)

SHRI MAQSOOD ALI KHAN
(Mysore) Sir, I 11se with a sad heart
to speak on this motion The sadness 1
on two counts Firstly, 1t 1s because |
am speaking on behalt of the suffering
humanity in the northern parts of Mysore
State  When [ see thewr conditions, I
really become very sad Secondly, the
sadness 1s there because there seems to be
a lack of full realsation on the part ot
the Central Government to assess the
sufferings of the affected people

Sir, the statement which 1s before the
House, on  which we are speaking, 1s
rather, if 1 may be pardoned by the hon
Mimster, a bit cryptic It does not give
a full picture of the country and the
States that 1t comprises

What are the factors that have to be
considered during  famine conditions?
First and foremost is the food situation
Secondly, the fodder situation  Thirdly
drinking  water facility Fourthly, the
irrigation facilities, to what extent they can
be provided Fifthly, providing employ-
ment to the agricultural labour

So far as the fodder situation 1n the
country 1s concerned, the statement 1s
silent on that The Minister should have
taken some pains to assess as to what the
situation of fodder m the whole country
1s Even the earlier statement that was
made  before this House about three
months back was 1tself silent on this
point

Another thing that should have been
mentioned 1n such a statement 18  what
15 the usual labour potential available 1n
each district o1 1 each State, how far it
has been put out of job and to what
eXtent we have been able to employ them
On this vital point also the statement 1s
silent
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Sir, coming to the conditions In the
northern part of the Mysore State, 1 would
just like to make a request to the hon
Mimister to corsider one thing He was
kind enough to send a team to Gulbarga
1 the first week of September to make an
assessment of the situation The condi-
tions then were different from the condi-
tions now obtammmng We expected thit
m the last days of September or probably
mn the month of October, there would be
widespread rains I the northern parts of
Mysore State But, to our misfortune,
these parts have not witnessed any rans
whatsoever  The conditions i the dis-
tricts of Bidar, Gulbarga, Bijapur, Dharwar
and Belgaum are appalling Sir, I come
from Bidar district, the northern most part
of the Mysore State Hundreds and
hundreds of people have mugrated from
that place to other places It has been
mentioned by other hon Members that
the cost of bullocks, when they are taken
to the bazar, 1s offered at Rs 8 or Rs 10
er cow or per bull After an association
with the amimale for years together, after
having nurtured them, after having nursed
them, the farmers feel a sort of inseparable
attachment towards them In a number
of cases 1t has happened that they do
‘pusa’ of these animals, bow down before
them or prostrate before them, and then
weep and say, “We are unable to give
you shelter We are unable to give you
fooder If we take you to the bazar
butchers will take you to the slaughter
house We are helpless” Then they
would leave the amimals 1n the open near
some temple and go away Such are the
conditions How are we gomg to meet
this situation? On a number of occasions
we addressed ou~ problems to the Govern-
ment of Mysore and to the Central Gov-
ernment also  Nothing has been done
That 1s why I say that if you do not
speak of fodder situation n the country
there must be something wrong behind 1t

My friend, Dr Nagappa Alva, who 1s
sitting on the other side of the House,
just now spoke on the motion But with
due respect to his personality, I think he,
bemg a doctor by profession, 1t 1s his
practice to mapgmfy the effects of the
disease when he comes across 1t Having
seen the disease of famime in the body
of the nature, he has tried to magnify 1t
But I do not deny that the conditions are
bad
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DR K NAGAPPA ALVA What 1s
the pomnt I have magnified’ Please

SHRI MAQSOOD ALl KHAN With
due deference to the Hon ble Member, the
number of persons who have been shown
to have migrated from the region 1s on
the high side I am sure 1t is very difficult
to make a correct assessment

DR K NAGAPPA ALVA 1 sud over
one lakh of people have left the State [
made an appeal 1o the Minster to send a
team there to see whether these things are

correct I appealed to the Central Gov-
ernment to find out the truth of the
situation

SHRI MAQSOOD ALl KHAN S, 1
do not want to enter mto any controversy
about the correctness of the figures But
1t 1s true that conditions are very appal-
ling I would rather make a request to
the hon Minster that 1t 1s high time a
Central feam 1s sent to those parts

It 1s said in the statement that in the
month of October rains were recerved all
over Mysore State But the Mysore State
has addressed a letter to the Secretary of
the Ministry of Food and Agriculture on
the 7th of this month in which the ramfall
conditions have been described 1 would
request the hon Minwster to go through
that lettert The letter 1s very conservative
1n 1ts estimate For instance, I will just
refer to one paragraph in 1t The hon
Minister has said that there 1s a scheme in
operation under which 17 lakhs of persons
who are infirm and aged are bewmng fed
out of gratuty m the whole of the coun-
try But so far as Mysore State 1s con-
cerned, not a single infirm or aged person
1s being fed The assessment that they
have made 1s that there are about 5 lakhs
of persons who will come under thr
category And even granting that five pe:
cent of these persons will have to be fed,
the expenditure will be round about
Rs 80 lakhs for five months Mysore has
taken 5 per cent of this number to begmn
with  You can mmagine how conservative
the State 1s 1n 1ts assessment This 1s true
of every item of work that has to be
taken up in famme conditions n the
State If the Hon’ble Minister goes
through the letter of Mysore Government,
he will be satisfied that Mysore has not
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ndulged 1 unnecessarilly making high
demands The State has given a list of
works that are to be taken up In this
connection 1t has been rightly pomted out
by another hon Member of this House
that what they do in the name of relief
work 15 to take earth from one place and
put 1t at another place and get wages from
the Government It 1s all a  wasteful
expenditure  Why  not take up minor
irrigation workhs?  Why not take up the
digging ot channels? The Mysore Gov-
ernment had made a request to the Centre
that channel woik on Ghataprabha, Mala-
prabha, Upper Krishna and Karanja
should be taken up These works are of
a permanent nature If funds are given
to the State, they will be able to build up
these permanent assets But I do not
know what comes in the way of the
Centtie  Today an amount of Rs 28 crores
1s needed to get Mysore out of 1ts difficul-
ties at least for another threce or foul
months  The total claim that has bcen
put forward by the State Government 1s
of the order of about Rs 28 crores

[ take this opportunity to request the
hon Minister that the request of the
Mysore State to  provide this amount
mmediately may be considered On be-
half of the suffering humanity 1 would
make a further appeal to the hon Minister
that a Central team may be sent to the
northern parts of Karnataka so as to
assess the situation as 1t 1s obtaining at
present Both the monsoons—North-
Western and North Eastern—have  failed
ts and we ate mm a very bad condition
With these words Sir, I take my seat

SHRI N G GORAY S, had I known
befirehand that mv friends Shrt Kulkarni,
Shri Kri jan Kant and others from the
Congress benches were going to speak the
way thev did I would not have moved my
amendment at all, I would have straight-
way given notice of a  Resolution to
condemn the policv of the Government
The situation 1s 1eally so grave that words
fall to desciibe 1t adequately There are
ny two opmons about it The Finance
Minister while speaking in the Lok Sabha
had described 1t as very grave and he had
also said that this gravity will not be con-
fined only to the rising of prices but deep-
er calamity may overtake us Sir, the Chiel
Minister of Maharashtra also has described
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the situation 1 neaily 15 Distriets  of
Maharashtra as very grave My [riends here
who spoke before me have given Instances
of how grave the sttuation 1s and how acute
1> the suffering of the people I would only
like to add this that after all we have not as
yet felt the full impact of the cris;s As
the winter passes into summer the full
mpact will be felt and we shall have to
deal with this situation not only till the
advent ot the next monsoon season but
till we get the next Aharif crop So near-
Iy eight to ten months ahead arc hard
days and 1t 15~ trom that pomt of view
that 1 wanted to deal with this problem

So far as the short lerm measures are
concerned, the Minister 1n his statement
before the House has given us a farrly
comprehensive picture fair price shops
will be there, foodgrams will be rushed to
the localities where they are most needed,
if necessarv foodgrams will be 1mported
All these he has said Now the tnadequ-
acles of these measures have been pomnted
out that the tair price shops may be there
but they are not functioning propetly, there
may be relief works but they are not
enough These shortcomings can be recti
fied provided there 1s a constant drive,
constant guidance constant vigtlance
constant survey on the pairt of the Centre
and that 1s why last when I spoke on this
subect I had suggested that the whole
sttuation bemng so grave and as 1t covered
moie than one State and as 1t concerncd
more than one Mimstry, there ought to
be a Central authonty to deal with this
problem I do not know whether that
point has been taken I hope that while
replying to the debate the Minister concern-
ed will tell us <omething about therr
thinking on this particular pont

But wnat I am concerned mostly 15 the
long-term poimnt of view The single fact
that with the tatlure of one year’s monsoon
our entire economy has been thtown out
of gear shows that we were suffering
from a terrible complacency Sir, you
have been siting 1 this House along with
us and you must have heard what sort of
statements we were given by the Food
Minister and other Minsters 1 perfectly
remember that when there was a good
crop year befote last we were told that
we have passed the crisis, we have
mastered this particular problem of food
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production, theie 15 no question of import-
ing foodgrains and we were told, if you
remember that possibly we may be in a
position to export food Right on the
heels of their statement comes this

SHRI ANNASAHEB SHINDE Goray
Sahib, we did 1t

SHRI N G GORAY Then that was
wiong  You  shouted before you were
out of the woods Now today the posi-
tion 15, that 15 what the press says because
we have not been iformed by the Gov-
crnment, that <ome of our agents have
alieady gone to Argentina and other
places and they are trying to find out if
food 15 there Now the only country
winch 15 10 a position to give us bulk
supplics 15 Amcrica  Neither Russia nor
China nor anvbody else 1s In a position
to give us enough food You will be
suiprised that even after 50 years of
Communist rulc m Russia and 20 years
ol Communist rule in China, it 1s they
who have to go to America and get food
supplies  from them What does that
mean’ What s the moral of that’ So
far as agriculture 1s concerned, 1t 1s a
very sensitive economic factor Its pro-
duction 15 sophisticated It i1s not as if
you can welgh your inputs and then
expect that so much of output will be
there It s not possible because it 1n-
volves the labour and skill of millions of
farmers and, therefore, I am not blaming
the Government So many other Govern-
ments bave tried and failled But I would
once again  warn the Government that
simply because they have succeeded on
one front, 1e the wheat front, they should
not think that they have succeeded Let
them not be mn a hurry and think that so
far as the food production 1s concerned,
we have passed (he crists Nothing ot the
kind There 1~ an articlte appearmg m
today’s Times of India’ which was referred
to by mv hon friend, Mr Xulkarni
There the writet has very pointedly tried
to show that 1f you take the period of
nearlv ten vears and calculate the average
then you will find that the increase 1n
food pioduction works out to only 18
per cent and not more than that Our
population 1s increasing at the rate of
22 per cent The outcome 1s that while
we are thinking that the food production
has grown phenomenally, 1t 1s nothing of
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the kind He has warned us that 1t 18 not
enough to make progiess on the wheat
front, but also on all other fronts like rice,
pulses, oilseeds, etc  All these fronts will
have to be watched carefully and progress
will have to be registered

Re Drought situation

I come to my next pomt and 1 would
like to point out to the Food Mimster
that 1t 1s not only his Mimistry that can
deal with thus problem I find that every
Ministry 1s trying to solve a problem on
its own It 1s not possible The Irriga-
tion Mimstry comes in The Communica-
tuons Ministry comes in  The Transport
Ministry comes m  The Geological Sur-
vey people come i Unless all these
people co-ordinate thewr activities and feel
that this problem has to be dealt with on
a war footing 1t will not be solved 1 do
not look at this problem only from the
point of view ol relief, only from a
shott-term point of view I want to look
at 1t from a long-term point of view
Our object must be to eliminate the
possibility of scarcity or famine in future
Is the Government thinking 1n those
terms? T am afraid not T have raised
this pomnt hete many times 1 wrote to
the Irrigation Minister also 1 have tried
to point out 1n this House that if you take
Maharashtra alone, the Maharashtra
Government have mformed us and they
have stated 1t 1n public that in the Goda-
vart basin and the Krishna basin there are
nearly 65 arrigation schemes awaiting the
sanction of the Central Government Only
a few davs back I wrote to the Irngation
Minister about one of the schemes that I
had 1in mund, because 1t 1s connected with
the fortunes of a particular Taluk, which
1s a chronicallv  scarcity  Taluk, 1wz
Shirur  What was the reply from Dr
Rao? (Tume bell rings) S, 1 have
moved an amendment and I thought you
would give me more time The reply was
that unless the disputes :e the Godavari
dispute and the Krishna dispute which
had been handed over for arbitration, are
solved no scheme can be sanctioned
Maharashtra  has under irrigatton only
ten per cent of the total cultivable land
and even 1f all the wrrigation facilities or
potentials are exploited 1t will not go
beyond 25 per cent If that 1s true, then
how long are you gomg to wait for the
decision of the arbitrator? Is there no
other machinery by which you can hasten
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this process knowing full well that famine
18 staring us n the face?” Even now, 1f
you stand on formalities and say that
the Krishna watets dispute or the Godavart
waters dispute has to be settled, 1t will
take another four or five years’ time Till
that time what happens The same 1s the
case witnh the Narmada river dispute This
has been outstanding for 15 years And
the lmgation Minister himself has
admitted that the potential of the Narma-
da 1s so tremendous that perhaps one
single scheme alone may be able to wipe
out our food deticit Now, why 1s 1t kept
waiting? It 1s because the Chief Ministers
of Madhya Pradesh and the Gujarat must
come to an understanding Are you going
to leave 1t to the whims of the Chief
Ministers of these States or 1s the Central
Government gomng to 1ntervene and say
to  them It there 1s no irrigation m
Maharashtra o1 1n Andhra Pradesh or in
Mysore or in  Madhya Pradesh or In
Gujarat, we will have to go round the
world with a begging bowl 1n hand But
no, we are not going to do that And
uniess you solve these disputes within the
next two or three months, the Govern-
ment will give a decision and the works
#Hl be started?” Unless that particular
attitude 1s taken 1t will not be possible to
deal with the situation Three years of
good monsoon and two years of bad
monsoon ard again we are In the same
soup

Therefore, I would like to know [rom
hum whether, 1n view of this crisis which
has shattered all our hopes, there 1s any
plan with him  After the Bangla 1ncident
we had built very great hopes we were
thinking that the take off stage was there,
the whole nation was marching forward
with mole confidence and we should be
reaching our target But another blow
came  The monsoon falled Now we do
not know whether there 1s anything of the
Fourth Plan remaming We do not know
whether 1t will be possible for us to
undertake the Fifth Plan, or whether the
resources are available

I' am not saymng that the whole
responsibility  should be thrown on the
shoulders of Mr Shinde But Mr Shinde
should convey to the Cabinet that this
particular situation 1s fraught with such
dangerous possibilities that not only the
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people will die, the cattle will die, we shall
beg for food from other countries, but also
the entire Fifth Plan will be jeopardised.
This is the grim prospect that faces us.

Therefore, I look at it from the point
of view of long-term measures to be
taken. Only today the Chief Minister of
Maharashtra has said that so far as the
smaller relief works are concerned, they
have also finished them. And he is
coming to Delhi to plead with the Gov-
ernment that more long-term works should
be undertaken like the building of the
Konkan Railway or other railways or the
building of dams. What is going to be
the response of the Central Government
to these schemes? It is not only the
Chief Minister of Maharashtra, but other
Chief Ministers also may like to have such
things. If you want to build a two-mile
road, it is finished in 10 or 15 days, and
what next? And this crisis is going to be
with you for the next 10 or 12 months.
If this is admitted then you will have to
take long-term measures which will see
the people through this crisis and also give
them employment, some bread and water;
at the same time it will build an infra-
structure which will take you to a higher
level in the next Five Year Plan. From
that point of view, I wanted the Food
Minister to look at this problem. I have
made certain suggestions. He should reply
to these various suggestions. And I would
be very much obliged if he can give me
some blue-print of the long-term plan
which he has in mind which will deal not
only with this drought problem or this
particular  situation but also eliminate
drought altogether and assure the people
that they need not be afraid of drought
in future.

sft dg0eTa HarsT gt (@8-
IT) : SUENTEAS ST, WX A
gga fouwr zg o@wr & awA gar
@ @eE § o7 Swear; @i w9
JIIw FY AWE 8§, AfET o
I[P & ama Fr@t @ ¥ I
IR SqFEd F IO gE@ FT W
T GFE AT 937 8, O §hw
¥ oo we awd 7§ O §w
Sy ofefeafs o |y w@ar )
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A a1 g I A gT 9Tl Al
qOFED AT TS AT €1 W 9EA
FTr § A AT A sfoime @
FE T EWR W % A f
R oT| T 20 wEd  sfoEm
FBIU BWIY I oA @dr g 8
R owEw ¥ O owar g owwl
T A 6 HrEd, 99y si——
aEEEr Wi frase—mgt oa@r @
& dE @R qer & s 2
I T F T A9 wrd wEew
9eT ¥\ dgf smefagl s SmAed
FX ST T E R ST Fue areal
¥ 5w Aferw g 8 § @t ag
g0 & 97+ R g 9@
F HFT AT F, AT G F FIE
R T AU WgET aXE &
6 T IS T wxa g, Afew oF
BUIR Wl ¥ gEET aeEed g
e qEr 21 OR oAl a8 Mg ¥
SECTEON I -5 M o s i A T
T wWA &%, Sy gfdeafa
JgFT § FT B, A AW AR
R & oOfF #T 0F T 29
qET €, AW & W & §W, IR
AT A G AT A TS Ao
Al wMfgY, JifF gAR ¥ OH
TR F amEr R, Sg-ng EW
FH & HIX BR ¥ R IR
g2 ¥ I WAl H @A qFET 4%,
g2 Bk =9 awm ar o e
FT AYT NI FH F FFAT B
F9 Al A asr At @l §,
e oY BEY Atz &, 99 9w
N g9 ¥ 9§97 gFA g, S
gt ¥ wWr W or 'Fd 2|
Ty A AT § AEr anfgd, @ar
§ Zag ¥ W9 FEW AT gHAT
F fau st g &1 g% g, a8 g
F fau T 1 HFar 2
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# fow zed & mr g T w0
IE-RGT  FA AT HAFT A AT
g1 B fs ¥ ogmerr faw #
war g W faw @ afefeafa
IqEATAY  ARIRA, FTT F Z
grd for & @1 gar w=r @ oA
oig f§&r & gar ar 4@ g fEA
gfaar &t a1 g1 3@ ErRT 4
g % AN F® oA A1 wEd
g & wed A omrnm AW w7 A
& AR war mEN E FS AN
F @HAr fResm ok aFEET #i
wEY ' fRam . @@ F 39
T § oA wEear g oA &
qrg agr @i @ g FT oz
¥ QA f wogd € o @a
a7 @l 93 go g, 93 fF agne
TV, AWFHZT IAF 18 AWEE Ale,
IENMTETE, qIwAl, HPAMETR,  0F
foor & o7 =) ofefeafa  geemn
o g@er fo & zam AT
§ w gu§ @t ft W qer
% T #Y fis gwd
TOF ME ¥ [@T g o oFer g
T A vF gE-F AT WA TRT AT
ST g, I U= F INMAT AT
F ST F Sy, fRAW @M ARl
e FaAFe STTH fEIw F A w0
TRE) AT g AT qE | WA
7z Fary B oam fEEw smAgs
g1 3@ SEay vk fram & ar
g T &)1 gTowe O am 2
ff agn & f7er 07 @ 5 zw
Sad F uifews ag ¥y €
gAY Ag A, BW AT I 9§
T I E TR ogftm e ¥ oad
it 7 ST, w7 fawmr, a7 9wy
& 9% fa% ag A § am
T g AT &, ewG £, axg O
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F qMIT g1 WWT 0F FIE 9
Fgr ¢ fF @@ w1 A oar AR
wy ¥ oA faRdy & ' @ sRar
fF R g @ qw v fw
% & ma & A, d§, awfarn
wq agr 999 8 faw @y § #0fE
A S¥ I ogwm & W § fF
AT Ag FHI WEA Al AE T,
8T guti wrET F 918 WL AT
fomar <@, ¥ & 811 g affesfy
FAa ¥ g wafway &r @y
Ig 3% 2| Sar F nF gemEdy
waew & Farar & AT a3 w40
el WX ar 80 WEHT HI Z,
oty WRfAEl & weR & 4|
FY w9y g3w A1 AG gAY,
i gt yifaw aeE arlEEr
F (@l 9y g qEr @9 & @
g, framl ol =@@gy &1 &M R
W o2 ww g owmsn g fF
oM & AR FEAT qE IT AAGI
M fFaEr &1 S FHOIAT @
I a7 AT 991 WERTE AHIT
T o@w  FL uiED, saar §ar
AL AT W FHEAT AT WA
TR od aAE AE0 7 I oyw
qwgl N TAF QW FT AZ AT T
AT d TT qIEAT, IR OHH AT
T g; WifF gsg fea & ag 16
ar@ ARH q@ F OFM 9T T
WE S FvH ge g, IR wal
g FF T WY WS ITEHI q@r 25
A % TS AT R qEIT § 0F
T ATd & W g% A8 50 AN
aw T AT F1E 39H wiqwAt
T A TEr g
(Time bell rings)

w=ol § oF fA9e W quTg &Y
T[T gV AW WENE HT i SHeedr
g 4@ 4 T4 g, afsT 50 @rw
AT F A ¥ AW FA F Ay
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AT I AT TAAT wWH HAT
sifie awee & faz =Rk g
a1 T AT T IOT A T
F1 oA 9T ANgT AR faww
FE& AETT F AR AT B W
M =iz R FE g fF wWar
ez & IAT T AAIST TAA TT FHT
% 498 "E aga 9% TEE T, FI;A
WE WE IEl FT AT 9l
AT g, @ 97 W @ @y
g, A oagr s ¥ (&% fe
g fai §1F A " mE T OqH
qemal % garn, 9EEa "faf
F @, A g AT AR

g, @ @Fl F AWML & OART
¥ AT WA W AFTC AT @MY
% SAET A1 AT @ &, FT @
2 g TE AW W F AqMax
v an A fwr ffEmw owwma "W
gAT HF  FIN, FATE AH AN,
FUTE FH FW | T AHAC A
F q| A g1, a0 ¢ @dl T ORI

FIH AZ FT FFAT g1 AT AE A
T FEE GG FI

gAAT FF FF UG I

afga

g% W omu Wme #Hr F
2

guawieas (st vm @gm) A0
quqa | FAd 99 fAme 7oA FwW

FTH (AT @EH FC A Only five minutes

SHRI G A APPAN (Tamul Nadu). I
will try to finish as soon as possible
Mr Vice-Charrman, I should thank my
revered good friends like Mr Krishan
Kant Mr. Kulkarm and others for bring-
ing an mmportant 1ssue like this before this
House to draw the attention of the coun-
trv. this being the mouthpiece of the
whole country Mr Vice-Chairman. the
mamm requirements for a human life are
food, shelter and clothing For all these
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things what we want 1s water first  No
doubt air also should be there So for all
these things, water 1s the main ingredient
Without water there can be no habitation,
there can be no vegetation, there will be
no hfe This being the case, we are now
discussing the question of drought What
15 drought” Failure of monsoon, failure
of rains And that means 1t will result
m the scarcity of water Water, water,
everywhere, but not a drop to drink
anywhere  People say that this question
¢ drought has been discussed on the floor
of this Houswe and the other House a
number of times every year. But what
lesson have the Ministry and the Cabinet
tahen from the various discussions that
took place here’ 1 have been telling this
Tonse evet sitwe 1| came here scme five
veals back that to solve the problem of
drought and the after-effects of thus
drought, jomn the rivers of the North to
the South and the rivers of the West to
the East And there was a clamour about
money  Where 15 the money? It 1s a
pity For good work you cannot have
money For anything  prestigious lhke
spreading a favourite language hke Hindi,
for dumpimng 1t on others. you can spend
any amount, uores and crores of rupees
[ 1t the way to solve the problems” Thi
Parltament and this Government are the
custodians  are the trustees of the whole
country Instead ot spending all your
money on spre:ding Hindi, vou had better
spent 1t on water, drinking water You
cannot have  money for connecting the
rivers! 1 have been telling this House
one thmg Of course, the Fmance
Miruster was here, the Planning Minister
was also here Dr Rao was here First
get all the money give all the money that
the Trrigatton  Minsster and Agriculture
Mmister want to tide over drought and
flood havoc Then there will be no diffi-
culty in the country When water problem
1~ solved we can get plenty of water,
plenty of foodgrains, more foodgrains,
more work for common man, more work
means mMore money, more money means a
very very happy life, not like a debtor
country as we are today, but a prosperous
country, as a countrv richer than countries
like Kuwatt, America and others Yesterday
our honourable Minister, Mr Shinde, was
speaking on the radio He 1s a master in
his trade He has been in this field for a
number of years and he 1s discharging his



199 Re Drought situation

[Shri G. A. Appan]

duties to our utter satisfaction and very
ably. Yesterday when he was answering
questions very ably and very scientifically,
presenting facts, real facts, stark facts and
full facts, therc were some people irying
to confuse him. Of course, he seems to
be a very very big man. [ have been
telling this august House that we have
got plenty of land in this country. 1 think
at least three-fourths of the land that we
have in this country 1s not cultivated. For
culuvation we want water. And there is
drought. What can,we do? For this [
have been telling you, connect all the
rivers. Once there was so much of desert
in Rajasthan In U.P. it was all a jungle.
1 tell this House and the Government, why
not we take a lesson from Israel, from

Jordan? In Israel they have converted a
grave, grave, desert into a blossoming
green  valley. he  other day the

Ambassador or the representative of Israel
in Bombay came to me and we are not
able to recognise that country so far.
There is not even a single representative
from that countrv here in Delhi.
5p.M Suppose we have people from Israel
" who know the art of reclaiming de-
sert land and making it a fertile area.

we could learn a lot from them.

In the current year, people have visited
some of the States and the Government
have provided Rs. 102 crores just for one
year. What is the amount of money that
this country has so far spent in connection
with drought? So far, all these years,
how much loss we have suffered as a
result of rain-damage and flood-damage in
crops? How much money we have spent
so far on relief measures? In terms of
lost cattle, how much have we lost? How
much of human labour has been lost and
how much of man-power has been wasted
so far? Therefore, T would say that the
Planning Commission and the country as
a2 whole should not hesitate to spend any
amount of money on irrigation and that
alone can solve this problem of drought
once and for all. Every day you are
complaining about scarcity of electricity.
But do you know in how many houses on
the occasions of marriages, electricity is
just wasted on decorations? In order to
solve the drought situation, you have to
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canalise all your capital resources. No
doubt we will need thousands and
thousands of crores of rupees. If neces-
sary we should not hesitate to borrow
money. HBut  before that Government
should {ake a policy decision not to waste
money on Minsters’ travels by planes etc.
We have to curtail all expenditures and
then we  should nvest everything on
urigation. It is a pity that for the last
25 years we could not solve this problem.
The Minister was saying the other day
that we should import foodgrains. A huge
amount of money has already been spent
on import of foodgrams and we have spent
so much of foreign exchange on this ac-
count alone. All these could have been
saved. Let the Parliament and particularly
the Prime Minister in her  birthday
celebration this year take a vow to eradi-
cate this drought situation once and for
all.

SHRI ANNASAHEB SHINDE: T am
thankful to all the hon. Members includ-
ing Shri Appan who have been good
enough to participate in this debate. Some
hon Members have made some statements
with which perhaps I cannot agree. But
all the same, they have made some
suggestions. They are very constructive
suggestions and in a debate like this,
naturally  constructive  suggestions are
extremely helpful to Government of India
to formulate their policies and approaches.
Many times Members might get a feeling
that in spite of their speeches here, Gov-
ernment does not take note of their
suggestions. Sir, I may say that whatever
suggestions have been made on the floor
of this House in this debate, my Ministry
will try to analyse them and see to what
cxtent they can be helpful in formulating
our policies.

Sir, about the drought situation, here
some Members have made some statements
that the Government is complacent and
that the Government is no longer alive to
the gravity of the situation. Now, Sir,
as some honourable Members know—and
Shri A. G. Kulkarni, when he initiated
the debate, mentioned this fact—that I
myself come from an area which is per-
haps the worst affected area in the country
now. I have been, Sir, active in social
life for the last thirty years and I have
never seen such a difficult time as I have
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seen in my own constiluency and my dis-
trict and it 15 not as though I am myself
not aware of the situation or my govern-
ment is not aware of the difficult situation.
The situation s very difficult. But, Sir,
ultrmately, we have to take a balanced
view of the whole thing. For instance, if
we look to the situation as it developed
this year, that is, at the end of July. [
must say and I must tell you frankly that
my assessment was that the situation was
almost getting desperate. That was the
situation it the beginning of August, be-
cause rains were failling and in the
beginning. monsoon was delayed by about
three weeks and everywnere the sowing
schedule was upset. Even before that,
summer was completely dry and jute crop
and other things were alfected. Therefore.
we thought that we were likely to have a
very  desperate  situation in the future.
That was the picture in the beginning.
But, later on, as thic honourable Mcmbers
know. that situation changed in a number
of States very favourably, for example.
m West Bengal. in Orissa. in Bihar. in
UP, etc. There mav be some small
pockets here and there and they are bound
to be there because ours is a vast country.
But, in many of these States the situation
has improved and improved so much as
compared to that period when we thought
that we were going to have a very
desperate situation. There has been an
all-round  improvement in the situation
Even today, when we are having this
debate, the weather God has been kind
and since last night there have been widc-
spread rains, very unusually. from Punjab
to Patna and all the wheat-growing areas
have received excellent rains and this is
bound to have a very favourable impact
on the food . economy and the wheat
economy.

But, Sir, knowledgeable Members know
that in the case of agricultural economy
rothing is final, nothing is safe, till rains
are there and till the grain is there and it
reaches the farmer’s house. It is so very
difficult to make any assessment at all
because there are so many imponderables
which are involved in  agricultural pro-
duction, as Mr. Goray pointed out. Even
then, as the rains are marching ahead,
from August to September, from Septem-
ber to October and from October to
November, every month we find that the
situation is improving. But what has
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happened? While the situation 1s improv-
ing in very many parts of the country,
there are certain pockets where the in-
tensity is very much as far as the drought
situation is concerned and when | compare
the situation with that of 1966-67, 1 find
that in 1966-67 the areas  which were
affected by drought were very large, that
is, the whole of Bihar. the whole of
Eastern U.P., large parts of Madhya Pra-
desh, Gujarat, Rajasthan. Haryana and
Maharashtra and so on. Very large parts
were affected. But this year, the nature
of the drought 1s, as it is today, that the
intensity is very much more than what it
was In 1966-67 Tt is confined to certain
parts as compaied to 1966-67. It is not
that the areas are small. but the intensity
is confined to relatively smaller areas as
compared to 1966-67.

Then, Sir, some honourable Members
have becen a bttle unfair both to me and
to my Ministry and also to my Govern-

ent by saving that the Government is
just complacent that they have made a
wrang assessment of the situation. that
thev have made a wrong assessment of
the food situation and so on. Now. may
1 appeal to the good sense of the honour-
able Members and submit a few facts?
In 1966-67, when there was this drought
how did we face it? We faced it by
importing. That year we imported 8%
milhion tonnes of foodgrains and in 1967
we imported 10+  million tonnes. Now,
Mr. Krishan Kant raised certain pomts.
He said that  perhaps the Government
have been saving that they would import
cnly a few lakhs of tonnes, but gradually
they will make it three million tonnes or
s,

Sir, T have been making statements
honestly and sincerely that our imports
are going 1 be only marginal. As
compared to 1966-67, our agricultural and
food economy is much better. 1 would
not like to go into the details. You can
yourself can draw vour own inference If
we had to import 8 or 10 millions in 1966
and if we are in a position to manage the
situation todav as it is by importing, if
this is necessary. 1 million or 14 millions,
do you think that there is po difference
whatsoever in the situation of 1966 and
197227 1 leave this to your judgment.
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Then, suggestions have also been made,
and [ also made a reterence to the same
in the last debate, that Government has
not prepared itselt tor this drought My
submission, Sir, 18 that as far as this
drought 1s concerned we did  anticipate
that We did anticipate that after three
or four years i this country drought 1s
normal  And, therefore, we did prepare
oursclves last year itselt  As I mentioned
earlter, even when the food situation was
comiortable, we said that 53 million ton
buffer stock is not adequate Though 1t
was mentioned 1 the Fourth Plan docu-
ment we reopened the issue and we saw
that 1t must be rarsed to 7 midlion tonnes
My personal view was that it <hould be
more than that But it was a Govern-
ment dectsion Now 1t can be (0 mullion
tonnes or 12 milhion tonnes which, Sir,
our lood economy today 1s 1n a position
to constitute  Qur lood economy 1s In a
position to comstitute a4 buffer stock of
this magnitude with the trend of produc-
ton that 15 emerging n our country And
we shall not be enlarging our buffer stock
by imports We shall be enlarging our
bufler stock necessarily by our own pro-
duction  That 1tself shows that our agri-
cultural and food economv is much strong-
er todiy I am not saving that there are
no weaknesses 1n 1t T must say that there
are certain weaknesses [ am not unaware

of them
Some hon Member and [ think Shn
Krishan  Kant- reteried to  pulses 1

entirely agree that the pulses posttion 1s
totallv unsatisfactory It has been so for
the last 15 vears or so last vear there
was a setback and this year we are anticl-
pating a turther setback because this ram
will make some difference But that s
different The pomt 1s that there has not
been anv planned research in the case of
pulses as in the case of wheat and rice
Secondly, pulses are grown in rain-fed
conditions 1n  our country  Wherever
minor 1rrigation 1s coming, tubewells are
coming hft wrigation 18 coming our
farmers do not take to pulses they take
to wheat or some other commercial crops
There 1s an encroachment on the normal
pulses area But recently fortunately
there have been some positive advance be-
cause we have drawn the attention of our
scientists to this problem and research 1s
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being done Qut scientists have succeeded
mn evolving a new variety of arhar. This
may most probably provide a solution to
the problem ol development of pulses and
mahing pulses a protemn  food for the
nullion, of our people But it 15 at an
experimental <tage But the point I was
making 15 that hon Members should not
trv to draw a completely wrong picture as
it everything 1, wrong As I said, no such
conclusion need be drawn We are a big
country  We should learn to face difficul-
ties of this nature with a little of feeling
ol conhdence

l entirely agree with D1 Nagappa Alva
when he said that politics should not be
brought in such matters 1 would appeal
to him also that politics should not be
brought here This 1s a very good tradi-
tion  Parucularly this House i trying to
develop a traduwion that where there are
b.g nationul problems where national
1ssues ate nvolved like the food economy
some sort of 4 consensus appears to be
emerging  lhough we are a democratic
country we have different parttes Even
m our own pattv we have Shrt Kulkarm
and Shrr Krishan Kant who criticize the
Government  They have  the right to
criticize the Government if the Govern-
ment according to them 15 not conscious
So, 1f there 15 crtictsm T am not allergic
to that but let us try to develop a sort of
national spirit  These are national 1ssues
Let us try (o see that political differences
are not allowed to come mm the way On
the contrarv, we shovid put all our heads
and energies together to tackle these issues
solutions can be found out to the prob-
lems

Many hon Members referred to the
short-term  and long-term  problems
Firstly T will deal with the short-term

problems and then T will go to the long-
term problems As far as short-term prob-
lems are concerned many hon Members
have expressed some dissatisfaction over
what I have stated m mv statement They
said that the statement 15 very cryptic
Some hon MWembers said It s nothing
but the complacency of the Government
I do not know that but I have mentioned
facts As T could understand one point
has been made that nothing has been said
about cattle Dr Nagappa has said so,
but 1f you closelv examine this statement
vou will find there 15 a reference to n
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We have not explained it in details. As
far as other aspects are concerned, when
drought comes, we have to see to the
immediate problems first. First of all, it
is the question of providing food. There
may be stray examples, I know, [ got
phones about food situation but will the
hon. Members tell me a single instance in
which  complete  dislocation has taken
place in regard to food in any part of the
country, even in the worst drought-affected
areas?

The second immediate problem is the
distribution system. Fortunately, this year.
in most of these drought-affected areas,
whether it is QGujarat, Mysore or some
parts of Maharashtra, the distribution
system happens to be better. I quite agrec
when the hon. Members said that the
distribution system must be very effective.
no middleman should be allowed to ex-
ploit the situation and whatever is given
by Government that should reach the
consumer. And the Government’s attitude,
Government's approach is that we must
strengthen the distribution system. In
fact, the hon. Members might like to look
into the documents, the Government policy
documents. During the last three months.
never before. so much stress was laid on
the distribution problem. We have been
continuously engaged in this exercise. We
have pressed the State Governments, we
have been in constant touch with them and
we find during the last four months. the
distribution system has been expanding
For instance, there were 1,25.000 fair
price shops and now the number has gone
to 1,60,000.

SHRI KRISHAN KANT: How many
are active?

SHRI ANNASAHEB SHINDE: They
are active now.

SHRI KRISHAN KANT: In Bihar?

SHRI ANNASAHEB SHINDE- Even
in Bihar the position is better.

The point 1 was making is, look at the
quantum. Last year, about this
month, five or six lakh tonnes a
month were going in the public distribu-
tion and in the month of October this
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year, almost 11.8 lakh tonnes have gone
through the public distribution. This is
a huge quantity. It is not a small quantity.
This has gone through the public distribu-
tion. ‘Therefore, I have to make the
contention  that nowhere, exXcept some
difficulty here and there, no major disloca-
tion has taken place. Even providing
food is not enough because in drought
what happens actually, the purchasing
power of the people is seriously affected.
The worst  sufferers are the  landless
farmers. They live from hand to mouth
and they have nothing. Whenever there
is a drought. the worst sufferers are the
landless peasants.  having no resources,
nothing else Therefore, the first duty of
the Government is to provide work to the
people so that they are provided with the
purchasing power and then also it has to
be ensured that il reaches them. As far as

providing. work is  concerned, the
figures  which the Government has,
now, the intensity of drought

is extreme in Maharashtra. It is seen from
these figures, in the country today 39 lakh
people are operating on relief work. I am
not referring to the Plan  works, Plan
development activities, I am  simply
referring to the relief works. There are
today in the country 78,000 relief works—
never before in this country such a large
number of relief works were there.
Thirty-nine lakh people are working and
this number is increasing and the Govern-
ment of India is doing everything to help
the State Government. Hon. Members
will perhaps appreciate. up till now, this
year, after first of April, the
Central teams have recommended a ceil-
ing to the tune of Rs. 113  crores as
amounts to be given by way of assistance,
by way of drought relief to the.State Gov-
ernments. In addition to that we have
given Rs. 37 crores by way of ad hoc
grants to the State Governments whose
ways and means position was weak. So
almost Rs. 150 crores have been given to
the State Governments by way of drought
relief but that is not the end. Again the
Central teams are going. A Central team
has left on 23rd November for Rajasthan
and they would be reporting to us within
the next three or four days. A Central
team is to go to Maharashtra on the 6th
December and for Gujarat the date is yet
to be fixed. Apgain these teams would be
making recommendations and  naturally
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they are bound to make recommendations
from all these angles as to how to pro-
vide employment, how to provide food

Re Drought situation

SHRI A. G, KULKARNI: Unless you
change the Famine Code what is the use
of finding out all this?

SHRI ANNASAHEB SHINDE: With
all your knowledge and intelligence, Aba
Saheb, you should know that the Central
teams deo not follow the Famine Code.

AN HON. MEMBER:
the Famine Code?

Who follows

SHRI ANNASAHEB SHINDE: No-
body follows the Famine Code now.

SHRI JAGDISH PRASAD MATHUR:
Then what is the use of that €ode?

SHRI ANNASAHEB SHINDE: That
has to be put on the shelf. That was
drawn up half a4 century ago when condi-
tions were quite different. Now we are
having a much enlightened approach to
the problems of employment, medical
relief, supply of fodder and so on. Tt is
a different matter to say that the Famine
Code should be brought up to date. In
that | entirely share the views of hon.
Members, but the point is the limitations
which are put in the Famine Code for
giving relief are no longer observed by
the Government.

SHRI A. G. KULKARNI: All right,
leave aside the Famine Code. I can
understand I may be wrong. But the

State Governments have demanded that
50 per cent must be grants and 50 per cent
must be loans; what have you don: about
that?

SHRI ANNASAHEB SHINDE: I am
sorry you do not seem to have read the
Report of the Fifth Finance Commission.
They have suggested that  whenever
drought relief is to be provided 25 per
cent should come from the State resources
and 75 per cent should be provided by
the Central Government and out of this
75 per cent 50 per cent is to be outright
grant and 25 per cent long-term loan.
Even if some modification is to be made,
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a new Finance Commission is now sitting
under the Chairmanship of Shri Brahma-
nanda Reddy and hon. Members can make
their suggestions to them. But the point
1 am making here is that the limitations
laid down in the old outmoded obsolete
Famine Code are no longer the limitations
as far as the plan of action for providing
relief to the people is concerned. There-
fore hon, Members should not have any
doubt in regard to this point.

SHRI KRISHAN KANT: What reports
have the Central teams given about
deaths?

SHRI ANNASAHEB SHINDE: I am
not leaving any single point raised by you
provided the Chair is a little indulgent to
me. Though I also do not want to take
too much time of the House I shall
certainly refer to the points made by you.
As far as short-term measures are concern-
ed like providing food, providing employ-
ment, providing drinking water, providing
fodder, some hon. Members said that there
is no reference to fodder. In fact the
Central teams recommended when the
situation had not deteriorated to this ex-
tent that Rs. 75 lakhs should be provided
for Gujarat for providing fodder to the
cattle for a period of three months, another
Rs. 75 lakhs for Maharashtra and Rs. 1
crore for Andhra for this purpose. The
Central teams will again be going into
this aspect now and if they find that much
larger relief is needed they will make the
necessary recommendation. As far as the
immediate  requirements are  concerned
they are being attended to.

Now hon. Members were very right in
drawing Government's  attention to the
long-term aspects as far as drought is
concerned. Because it is a recurring feature
we must have a long-term approach to
this problem. And I find there are many
difficulties here. Many of the State Gov-
ernments suggest programmes to the Gov-
ernment of India when they are actually
faced with a drought situation. Now,
in many of the States we find that
people have no other work except breaking
stones. In fact, there are so many pro-
ductive works and they can be taken up,
but surveys are not carried out and the
surveys are not complete. Then, the
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necessary staff is not there. As pointed
out by Mr. Kulkarni, in some places rigs
are not there, the rural works are not
there.  Taking all this experience into
consideration my  Ministry made a
suggestion to the State Governments, We
know from the history of the past century
or so, of which record is available, that
drought is a normal feature. So, all those
States where  droughts frequently come
should prepare a master-plan and keep it
ready. Whether it is a question of pro-
duction scheme, irrigation scheme, minor
irrigation scheme, major irrigation scheme,
percolation  tank, soil  conservation or
afforestation, a master-plan should be kept
rcady. The necessary equipment should
also be kept ready. I would like to tell
Mr. Kulkarni that the difficulty that has
come up in regard to rigs specifically is
because of this. Whenever some State
Governments are faced with difficulties,
all of a sudden they come forward with a
demand for rigs. Now, in this country a
few years earlier the capacity for manu-
facturing rigs was lying idle. The public
sector plant at Ranchi was not getting
adequate orders and we had to persuade
the State Governments to place orders
with them. In fact, it is a credit to us
that in our country some of the industrial
projects now have the ability to manu-
facture the most sophisticated types of
rigs whenever orders are placed. Some
of the States, faced with acute scarcity
and drought conditions, all of a sudden,
are putting forward their demands. Even
then I am not prepared to take a negative
attitude. Had they prepared themselves
and had they placed orders before, had
they maintained the flow of rigs, they
would not have been face with this situa-
tion. Now, we are making a total assess-
ment. What is the indigenous availability?
If they want imports, we will support im-
ports. We have no reservations on this,
but he should know as a knowledgeable
Member that the import of rigs is not so
quick. Even if other countries manu-
facture under special orders, it takes them
five or six months to deliver it and by that
time the drought would be over. What is
necessary is to have a blue-print or
master-plan prepared of relief operations
and keep it ready. Just as the army or
the defence forces keep themselves in
readiness and when the war comes they
immediately go into action, a master-plan
or a blue-print is absolutely necessary.

Re Drought situation
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SHRI N. G. GORAY: Does it not
naturally follow from this that there
should be a Central authority for this?

in the country

SHRI ANNASAHEB SHINDE:

I do
not know constitutionally. ’

SHRI N. G. GORAY: Do not look at
it constitutionally.

SHRI ANNASAHEB SHINDE: Nana-
saheb, we are a constitutional Government
we are a federal Government and drought
relief is a State subject. Naturally we
cannot assume pcwers encroaching upon
the States’ autonomy. If they consent,
that is a different matter.

SHRI JAGDISH PRASAD MATHUR:
You suggest certain works and you can
also plan for them.

SHRI ANNASAHEB SHINDE: I would
appeal to hon. Members, if they interrupt
me too much, then I will not be able to
reply. They can ask me some questions
later on. Let me finish my argument.
The point I was making was that we have
suggested to the State Government that
there should be a master-plan. It is very
difficult to establish a Central authority
for this, because, as 1 said, there aro
constitutional difficulties. With the States’
concurrence, it may be possible, but how
far it will help to solve the problem I do
not know because ultimately the operations
have to be carried out in the fields in the
States and unless the local authorities are
involved in this nothing can be done. For
instance, why are in  Maharashtra the
drought relief operations more effective?
[t is because the Zila Parishads, the
Panchayat Samitis which are elected on
adult franchise, are involved in this. So,
the more the mvolvement of the people’s
representatives 1 relief  operations, the
more effective 15 the relief. Centralisation
to my mind, is no solution to this prob-
lem, but these are wider issues which we
can discuss a little later on. The Govern-
ment of India have given some thought
to this problem and you know the scheme
which has been mentioned a number of
times on the floor of the House. A
Rs. 100 crore plan has been formulated
during the course of the Fourth Plan itself
and S4 drought-affected areas, drought-
prone districts in this country have been
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identified A sum of Rs 2 crores each
has been sanctioned for providing employ-
ment and for building up permanent pro-
ductive assets tn these districts There 1s
a scheme i1n operation This 15 a well-
thought out scheme, a very sound project,
but ultimately we will have to go much
beyond that That 1s really the experience
that emerges today Then, Sir, ultimately
the long-term solution lies 1n this  Our
agricultural economy must be Insured
agamnst vicissitudes and  violent fluctua-
tions QOur food economy must be mnsured
agamnst these setbacks which come from
time to time How to do that” I have
already made a reference to the food
economy To mv mind there are favour-
able trends in the food economy If we
build up a larger buffer-stock in future I
do not think this countiy would be n
difficulties at all Even these buffer stocks
came 1n handy We were m a posifton to
face the most difficult pertod between July
and October because we had stocks And
now the position 1s changing As I said,
even the crop prospects are 1ncreasing
Even because of yesterday’s rams the rabi
prospects are also immproving And more-
over, what we have to appreciate 1s this
Shr1 Sardesar—he 1s not here—said—and
he put 1t as somebody else saying—that the
food economy of this country 1s about to
collapse Then  Krishan Kantjy m his
statement called 1t

Re Drought situation

AN HON MEMBER' Damagng

SHRI ANNASAHEB SHINDE: I am

not prepared to say that

SHRI A G KULKARNI Whatever it
18, ultimately it will mean damaging

SHRI ANNASAHEB SHINDE I am
not prepared to say that But he made a
statement as 1if everything—whether 1t 1s
the stock position or statistics—is SO mis-
leading.

SHRI KRISHAN KANT:
an example

I am giving

SHRI ANNASAHEB SHINDE An
impression 1s being created as if what the
Government 1s saying, nobody should trust
1 would say, Krishan Kantji, you are a
part of it, we appeal to you—sometimes
it does happen in the case of statistics
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when we gct the figures of production from
States When some distress 1s there, the
State Government thinks that if 1t shows
the coriect figures, perhaps to that extent,
Central Assistance will not be available
It 1s a natural tendency to under-estimate
sometimes Therefore sometimes the
assessment made by us and that made by
them  does margmally  differ, but
substantially they do not differ Therefore
I would sav that wherever Government
spokesmen have given figures either of
stocks or of procurement or of other
things they have been correct figures,
marginally here and there some naccu-
racies may be there But there 1s no
miention by the Government of India
either to mislead anvbody or to give wrong
impression either to Paruament or to the
covntry

SHRI KRISHAN KANT The Agricul-
tural Secretary on 4th October at Jawpur
said  “No trouble, no mmports”

SHRI ANNASAHEB SHINDE The
pomt s, Krishan Kantj, even countries
with a much stronger economy today are
mporting

SHRI KRISHAN KANT Why does he
say so?

SHRI ANNASAHEB SHINDE In fact
wo should be proud of this fact—suppose
this country 1s m a positton to manage
with only marginal imports, only with the
fill ng of the quantities which we gave to
tre Bangla Desh refugees, we should be

proud of the fact that this  couniry’s
eccnomy I1s much stronger to face
dificultres  of this nature The pomt [

wisn lo make 1s that the statement that
the food economy 1s collapsing 1s absolutely

menrrect  For instance, take the case of
this year Shri Sardesar made the state-
ment  All vour pricing policies, procure-

ment policies, where are they gomng® I
do not know how he drew this conclusion
Tolay, for mstance we are procurng
rice  The farmers have a grievance the
agriculturists have a grievance The nput
price and other prices must have some
relation  But that 1s a different matter
and this pomt 1 to be examimed by the
experts But the point 1s, rice prices, open
market prices, are much higher while we
are procuring 1t at a much lower price
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And despite it, or procurement this year
for instance 15 gomng on. Many
tmes between targets and achievements
there is some difference. Targets should
always be higher, and it is not that we
always are reaching the targets. Krishan
Kantji criticised that aspect too. Even
this year, I feel confident that our rice
procurement is likely to excced 3 million
tonnes despite it is a very difficult year
and despite the fact that one of our very
important States like the Andhra Pradesh
which is considered to be a rice bowl s
affected by drought. So the procurement
is on. Even today, while 1 am speaking,
almost we are reaching four lakhs of
tonnes. And we may reach within this
week-end almost half a million tonnes of
procurement. Punjab and Haryana which
werc never rice-producing States are coming
up. I must anticipate now that the pro-
curement Is going on according to the
plan that about one million tonnes to the
Centre would be coming from them. 1
have no doubt in my mind that in a
number of other States the procurement
operation would go on. There would be
some difficulty, there will be some
marginal shortfall in the target. We have
a target of four million tonnes of rice
which was  approved by all the Chief
Ministers and we have a target of five
lakh tonnes of coarse grains: for kharif
cereals, a total target of 4.5 million tonnes.
I shall not be surprised if we reach the
target of 3.5 million tonnes so far as pro-
curement this year is concerned. Actually
under the difficult conditions this year. 1
think, it is going to be quite a satisfactory
procurement. I myself would like to reach
the target and, as far as my Ministry is
concerned, we would not like to relax on
this point.

He questioned the pricing policy. We
consulted the Agricultural Prices Commis-
sion. The report of the Agricultural
Prices Commission was placed before the
Chief Ministers because ultimately they
have to carry their people with them.
After consulting them the Government
takes some decision.

Sir, criticism was levelled about the
price of wheat. I am not going into the
technicalities, During the last four years
the input prices of wheat have increased
by 47 per cent while the wheat prices are
constant; we have not increased the wheat
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prices. Not that we are indifferent to the
problem. In fact in all countries, whether
it is Japan, whether it is the U.S.A. or
the UK. it is very difficult to balance the
interest of the consumers and the pro-
ducers. But we are doing it.

SHRI KRISHAN KANT: How is it
that after the Chief Ministers agreed that
the prices of wheat will be fixed the Chief
Ministers of  Maharashtra, Mysore and
West Bengal wanted a rise of Rs. 10? How
do you justify the fresh demand after they
accepted the recommendation jointly?

SHRI ANNASAHEB SHINDE: Are
they not entitfed to make suggestions
jointly with which we may not agree?
Later on the Mpysore Chief Minister said
that they will proceed with levy and
procure 14 lakh or 2 lakh tonnes of rice.
1 think we should not draw hasty conclu-
sions and  unnccessarily  criticise those
Chief Ministers who are not here to
defend themselves.

Sir, it was asked as to what is our basic
approach to the take-over of wholesale
trade. Mathurji, why blame the Chief
Ministers? Some others said that the
Chief Ministers are the real culprits. On
both sides of the House the criticism is
there. But  may I tell you that our
approach is very sound? If you look at
the history of food economy of this coun-
try you will find that the take over of
food trade is nothing new because friends
like Mr. Mathur think that we give these
slogans and we adopt this policy through

political motivation. May 1 tell you,
Mathurji, this iv not at all a political
approach?

SHRI J. P. MATHUR: Ask Mr.
Krishan Kant.

SHRI ANNASAHEB SHINDE: 1 will
just explain to you. This country has
seen the Bengal famine of 1943. At that

time a Commission was appointed by the
then British Government which was not a
socialist  Government. The Commission
was appointed to go into the question be-
cause at that time, as you know, very large
starvation deaths took place in West
Bengal. At that time they asked the Com-
mission to go into the problems of food
cconomy of the country. Even in that
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( ommisston, a very conservative Commis-
sion appomted by the British Government,
they said they would not play with the
lives of the people and, therefore, they
could not allow elements of speculation
and trade to harm the interest of the
poorer sections of the society They have
used the phrase, No lassez-faire trade
should be allowed in case of foodgrains”
A number of committees have gone mto
this question For mstance, we had the
Asoke Mehta Commuttee rteport though
there 1s some confused thinking 1n that
committee Even then they have nsisted
on the need for socialised foodgrains
Recently the Venkatappa Commuttee of
which Dr Gadgill and a number of other
economists were there went nto this
problem They also suggested that m this
country there should be no freedom to be
allowed which will cause some harm to
the interest of the masses and which will
bring about instability in prices and which
will, 1n difficult times, make food availabi-
Ity difficult They have also indirectly
suggested complete take over of food-
grains  Therefore, our party’s assessment
or the Government of India’s assessment
1s based on very sound experience of over
half a century May I tell vou that there
1s no i1deology nvolved? Even in countries
like Japan, for nstance, they do not allow
private trade i foodgrans  Therefore
let us try to proceed in this direction
Therefore, I am saymg wilful sense of
conviction that there 1s no question of
gomg back on take over

SHRI KRISHAN KANT What about
Chief Ministers”

SHRI ANNASAHEB SHINDE Chief
Minmsters will come down 1 am not feeling
so diffident In fact even at that time
some discretion was given The only thing
was whether to start this from the kharif
season or the rabi season

SHRI KRISHAN KANT Will you
assure us that total take over will take
place by 31-3 73?

SHRI ANNASAHEB SHINDE Krishan
Kantp, if 1deas were horses, we would all
ride I would tell you—mfact it would be
a repetition on my part and 1t would be
unnecessary waste of valuable time of the
House—that the policy document which
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has been approved by the Government
specifically referred to this pomnt Food
is a very vital matter and no dislocation,
in the process of taking over, should take
place Then it has been mentioned that
1t should be done in phases Therefore,
the necessary preparations should be made
Now suppose we take over and we have
no foodgrains to  distribute, 1t will be
causing a lot of harm to the public interest
1 am prepared to sit with you, Mr Krishan
Kant, and go into the details, and as very
responsible citizens let us try to understand
all the implications of this problem Then
you yourself will be convinced that with-
out the necessary preparations, it will be
a hazardous step, an adventurous step to
take, 1 this matter But what [ promise
1s this, that the Government of India 1s
bent upon making all necessary prepara-
tiecns There 1s no question of going back
and we will see that this policy resolution
is 1mplemented in practice, n letter and
spirit, and there 15 no question of compro-
mising on this

SHRI KRISHAN KANT
ttme?

By what

SHR1 ANNASAHEB SHINDE 1 think
it 18 a question of details

SHRI N G GORAY These very peo-
ple were m Ahmedabad Let us know
what was m their mind at that time Why
do you put the question to the Minister?

SHRI KRISHAN KANT
understanding was 31st March, 1973

The

SHRI N G GORAY Then let him say
S0

SHRI ANNASAHEB SHINDE As far
as long-term aspects are concerned, Mr
Goray made some very mmportant observa-
tions For instance he drew attention to
the need for co-ordination in the Gov-
ernment We have some co-ordination
machmery The Cabmet Secretary does
co-ordinate  But I can see his pomnt For
instance there are the  production pro-
grammes Suppose there 1s fertiliser short-
age or there 15 power shortage, naturally
there 15 mnterdependence of various Minis-
tries and effective co-ordmnation 1s bound
to be helpful I am thankful for the
suggestion he has made which s a very
valuable one
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SHRI ANNASAHEB SHINDE: As far
as my ideas are concerned, they are very
clear. We would like to eliminate the
traders and we would like to establish
direct contact with the producers, because
otherwise it would be strengthening the
stranglehold of the traders on the food
economy, and that would be against our
policy approach. 1 wish you also persuade
your party because I have been pleading,
let this not be treated as a political issue:
let there be a general consensus evolved
in this matter.

st A7E FHR q@geT AT
F e fafreeg & O @de
T @ § 39 A AR A owm T
o AEfe F oS g W'
Hir fafseey wTew 3wy & 5 oaw
vF FIry F1 d% OSe A
o 3w F SRy ad&En )

SHRI ANNASAHEB SHINDE: Sir, I
‘'nk I have practically come to the end
my speech. The only point I was going
make was, as far as the agricuttural
egy is concerned, an element of
ability in the food economy is there
«use we continue to depend too much
he kharif production; and kharif pro-
o>n naturally, because of the weather
itions and  erratic behaviour of the
soon, is subject to violent fluctuations
v a very sound strategy has been
Ilved and our effort is to see that the
»10 of rabi production is increased during
*the next three or four or five years during
the Fifth Plan, so that 45 to 50 per cent
of the production comes from the rabi
crop. If this is achieved, our country will
be in a position to overcome such difficul-
ties in times to come.

Lastly, with a full sense of
responsibility, I would like to submit that
we should not try to create a scare. 1
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know some hon Members with the best
of intentions have tried to draw the
attention of the Government to the grave
situation, to the difficult situation. But
difficult  situations cannot be faced by
creating a scare We are a great nation;
we are a great country. Our economy,
whatever may be the temporary setback,
is relatively strong.  With a feeling of
confidence and a Iittle sense of unity and
patriotism, T am sure even the worst
calamity in certain pockets of our coun-
try can be met and overcome. Therefore,
let us not try to create a scare. Let us
try to develop a feeling of confidence.
This feeling of confidence is absolutely
necessary as in times of war. We are a
great nation. We have a great history.
We should face with confidence such
situations which come because of factors
over which we have no control.

With these words, Sir, 1 conclude and
thank you for the opportunity given to
me.

DR K. NAGAPPA ALVA: Sir, one
important aspect has not been touched.
The question of the vulnerable section,
particularly  children, nursing  mothers,
pregnant women and disabled people, has
not been tackled at all. From what 1
know there the magnitude of the problem
is very much and in fact certain State
Governments are unequal to the task. So
this  particular  question of providing
nutritious and  protective food may be
taken up by the Central Government by
appointing a sub-committee and pooling
up all resources and supplying this thing
to them and seeing that that reaches those
vulnerable sections fully. Then one more
point. That is about the long-term mea-
sures. It is well known and you yourself
said that some of the States are opening
their eyes only when a grave situation
arises. So I would request that the Central
Government must take the initiative in
taking this measure.

SHRI ANNASAHEB SHINDE: Thank
you

SHRI A. G. KULKARNI: Sir, I thank
all the Members for taking part in this
discussion. Mr. Shinde made a very strong
case giving out various facts and also
elaborating the policies, long-term as well
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as short-term 1 thank him But in the
discussion Mr Mathur made an allegation
about Rs 5 crores being collected by the
Maharashtra Government Chief Minster
and his giving some Rs 21 crores to the
Nehru Study Forum or whatever 1t 15 1n
Bombay  Luckily the Chief Minister 1s
here today and 1 just enquired from him
I want to say with authority that nothing
as such has happened

SHR1 JAGDISH PRASAD MATHUR
Then what happened?

SHRI A G KULKARNI The Bom
bay  Pradesh Congress Committee has
decided to collect some money to have a
forum i memory of Nehru and drought
has nothing to do with that money or that
forum with drought

SHRI TAGDISH PRASAD MATHUR
That committee formed part of drought-
relief and you collected Rs 5 crores

SHRI A G KULKARNI That com-
mittee has nothing to do with this money
If you have any proof hike that, you can
bring it before the House and we will also
bring our counter proof Anyway, Sir,
leaving aside that [ want to bring only
two pomts before you Mr Shinde made
a very convincmg statement, as I said
already There 15 a certain feeling and I
fullv appreciate that Mr Shinde wants to
see that all the political parties and
responsible persons should always try to
create a sense of confidence in the panic-
stricken people That 1 quite appreciate
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And you are also thinking of long-term
and short-term measures I do not dis-
pute that also  Having said that, there
arc certain facts of Iife which you have

to take into consideration There are
certain short-tetm measures (Interiup
tion) Mr Om Mehta says he 15 always

sympathetic and he will look mto 1t But,
as Mr Goray also suggested, there must
be some type of a Central coordinating
authority Now you say the Famine Code
is dead We also rejoice at the death of
the Fammne Code But even in the new
Central policy  these aspects should be
taken care of and with the goodwill of all
of us we wish you good luck that you
will tide over thie difficulty

THE VICE-CHAIRMAN (SHRI RAM
SAHAD Mr Goray what about vour
amendment? Do you want to press for
it or would you like to withdraw 1t?

SHRI N G GORAY
for it

I do not press

The amendment was by leave, withdrawn

]
¥

THE VICE-CHAIRMAN The House
stands adjourned tll {1 AM tomorrow
the 28th November 1972

The House then adjourned
forty-nine minutes past five of
clock 11l eleven of the clocl
Tuesday the 28th  Noven
1972
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